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SHRI Y. B. CHAVAN: Sir, the question is 
as to why I did not enter into debate with him. 
General Cariappa wanted to explain 
particularly about the statement which had 
appeared in the press and to which I had 
expressed my reaction. He wanted to explain 
that he did not say those very words, and did 
not approve of the way it was put. He 
explained that he had been reported out of 
context and certain other parts of his 
statement had not been published. I advise 
him that it would be much better if he 
published the entire thing, whatever he had 
said, so that one could take a view on the 
merits of whatever be  published. 

PAPER LAID ON THE TABLE 
ANNUAL REPORT AND ACCOUNTS 

(1968-69) OF THE HINDUSTAN 
AERONAUTICS LTD.   BANGALORE    

AND    RELATED   PAPER 

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF  
DEFENCE (SHRI L. 
N. MISHRA): Sir, 1 lay on the Table, under 
sub-section (1) of section 619A of the 
Companies Act, 1956, a copy of the Sixth 
Annual Report and Accounts of the Hindustan 
Aeronautics Limited, Bangalore, for the year 
1968-69, together with the Auditors' Report 
on the Accounts (in English and Hindi). [Placed 
in Librarv. See No. LT-2799/ 70.] 
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MR. DEPUTY   CHAIRMAN : The 
House stands adjourned till 2 P. M. 

The House then adjourned for 
lunch at two minutes past one of tbe 
clock. 

The House reassembled after lunch at 
two of the clock. Mr. Deputy Chairman in the 
Chair
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SHRI THILLAI VILLALAN (Tamil 
Nadu) : Mr. Deputy Chairman, every year the 
Budget for the Railways is presented to us by 
one Minister or another because just as we see 
frequent accidents in the Railways, we see fre-
quent changes in the Minister for Railways 
also. This year the hon. Minister for 
Railways, Mr. Nanda, who was twice Acting 
Prime Minister of India, had been burdened 
with the task of presenting the Railway Budget 
within seven days of his assuming charges as 
Minister. He has also magnanimously con-
fessed that he has stepped into the shoes of 
others and he feels the pinch of the same. 

In the present Budget, we see increases in 
the rates of fares and freights, but not 
improvement. But fortunately the Minister 
came forward, before the discussion began, and 
announced some concessions to' the tune of Rs. 
13 crores. To that extent we thank him. But 
while the increases proposed were for Rs. 39 
crores, the concessions given are for Rs. 13 
crores. So there is still an increase of Rs. 26 
crores. 

Now I want to bring my points one by one 
to the notice of the hon. Minister for Railways, 
We all know that the Railways are a public 
utility service, by which we mean that without 
having any profit motive, we have to run the 
service for the benefit of the nation. We should 
not take into consideration the monetary aspect 
as to whether we get profit or loss. We should 
serve the nation by continuing the service. In 
the countries all over the world, we find that a 
public utility service like the railways is getting 
subsidies from the Government. But strangely 
enough in this country, the Railways are giving 
a dividend to the general exchequer. And the 
percentage also increased from 4.5 to 5 and 
now it has been raised to 6 per cent. 
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SHRI AKBAR ALI KHAN (Andhra 
Pradesh) : But there has been an investment 
of a great amount of public money. 

SHRI THILLAI VILLALAN : Of 
course, but we cannot utilise a public utility 
service as a subsidy-giving agency to the 
general exchequer. That is my point. Now 
there is a committee called the Convention 
Committee which was constituted in the 
month of November, 1968 for the purpose 
of going into the question of the finances of 
the Railway Department. The very question 
of giving a dividend to the general 
exchequer, to what extent and in what way 
it should be given, was to be discussed in 
that Committee and the Committee has to 
take a decision on this. Without even 
consulting the Committee, without even 
allowing the Committee to sit in session and 
discuss things, the hon. Minister has come 
forward and said "I am going to give a 
dividend to the general exchequer at the rate 
of 6 per cent.'' So we cannot expect 
anything from the hon. Minister about the 
decision of the Convention Committee which 
has been constituted by the Parliament for 
the purpose of fixing the rate of dividend to 
be given to the general exchequer. Further 
this department is already burdened with 
the task of finding resources to the extent of 
Rs. 980 crores for the Fourth Five Year 
Plan, out of the total amount of Rs. 1,525 
crores. The Railways have to pay excise 
and sales-tax to the tune of Rs. 40 crores 
and the prices of steel, coal and fuel oil are 
on the increase. Then, how can we expect 
that the Railways would be a profit earning 
concern? When the Railways are not able to 
meet their expenses from their own 
resources, how can we expect them to give 
dividend to the general exchequer? Then, 
how can we expect the administration to be 
more effective? So my humble submission 
would be that there should not be any 
payment of dividend to the general ex-
chequer. Granting that it is necessary, it 
should not be at the present rate; it should 
be 4 per cent or 4.5 per cent only. 

Then the Committee on the Uneconomic 
Branchlines has submitted a report. In this 
connection, I want to clarify one point. If 
you want to say that a particular line is 
uneconomic, my submission would be that 
we should not take a particular line of 30 or 
40 or 50 miles into consideration; we must 
take the whole railway line    of    the 

region into consideration because we can 
show uneconomic portions even in the long 
lines of a particular region. For instance, in the 
Southern Railway or in the North-Eastern 
Railway, we can point out particular portions, 
from this station to that station, a stretch of 40 
or 50 miles, which will be uneconomic. But 
when we take the whole of the line, it will 
become economic. So, before we consider 
whether a particular line is economic or 
uneconomic, we must take the whole line and 
not a part of it. If you view the lines in this 
manner, then there will be no question of 
uneconomic lines in the Railways in the whole 
of the country. 

I understand that four lines in the southern 
region have been considered by this 
Committee as uneconomic. Fortunately, there 
is no proposal for the abolition of those lines. 
If there is any move for the abolition of these 
four lines, I would request the hon. Minister 
that the move should be dropped immediately. 

Then coming to conversion of lines into 
broad-gauge, in the Southern Railway there 
are three types of lines, namely, narrow-gauge, 
metre-gauge and broad-gauge. Immediate steps 
should be taken for the conversion of all lines 
into broad-guage. Then only we can expect the 
Railways to run profitably. There are 30,000 
kilometres of broad-gauge, 25,000 kilometres 
of metre-gauge and 3,000 or 4,000 kilometres 
of narrow-gauge in this country. This year, 
they have provided, I think, Rs. 60 or Rs. 65 
crores for the conversion. If things move in 
this manner, then it will take many decades 
for the conversion to be completed. So we 
must provide a larger sum of money for the 
conversion and it should be done as early as 
possible. Then only we can expect profit from 
the Railways and also money for the payment 
of dividend to the general exchequer. 

My next point is about the speedy running 
of trains. We have one Pand-yan Express 
from Madurai to Madras. But we want more 
trains like the Rajdhani Express in our parts. 
At the same time, steps should be taken to 
make all trains run according to schedule. In 
our parts we are experiencing that the trains 
do not start according to the scheduled time 
even at the starting point. There is some 
meaning if you say that the train is delayed 
during the course of its journey due to    
reasons 
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which are not under the control af the 
persons who are in charge of running tlie 
train. But we cannot give any reasons for 
delaying a train even at the starting point. 
This should be avoided and all possible steps 
should be taken to see that all the trains start 
according to their scheduled lime at least at 
the starting point. Every year we are bringing 
out time-tables twice like our panchangam. 
What is the use of bringing out railway time-
tables without making the trains run 
according to their scheduled hours? By 
having a timetable with us we can only 
calculate the delay that is occurring. We are 
using the time-tables actually only for the 
purpose of counting the hours of delay. We 
go on adding hundred minutes or 120 
minutes to the scheduled time and say that 
the train is late by so many hours or minutes. 
The publishing of these time-tables will 
benefit only the printers, not the general 
public. They are of no use to the travelling 
public at all. Therefore, my submission is 
that it is enough if we publish these time-
tables once a year .   .   . 

SHRI        LOKANATH M1SRA 
(Orissa) : The time-table is only a sort of 
rough guideline. 

SHRI THILLAI VILLALAN : Yes. But it 
can be published just once a year. We are 
only wasting our money on printing. It is the 
printers who are benefited. Every six 
months or every year they submit their 
tenders and get orders from the railways. 
And we, Members of Parliament, are also 
getting those copies free of cost. But what 
we must see is that the trains run according to 
their scheduled time. 

Then, the huge volume of ticketless travel 
is a visible sign of the inefficiency of the 
railway administration. Just as tax evasion, 
this ticket evasion has become a menace for 
the railway department. We should try to 
eradicate this habit of ticketless travel from 
the minds ot our people completely by one 
method or another. 

Then comes the question of overcrowding 
in trains. Overcrowding is a normal feature 
nowadays on all trains and at all times. This is 
the main reason for the frequent occurrence of 
railway accidents. The Railway Accidents En-
quiry Committee must have considered I 

this aspect also. I would request that the 
number of trains and the number of 
compartments in the trains should be 
increased to avoid overcrowding  .   .   . 

SHRI LOKANATH MISRA : For your 
information, overcrowding is also another 
reason for the ticketless travel because when 
the tickets cannot be checked due to 
overcrowding, why should the people 
purchase tickets? 

SHRI THILLAI VILLALAN : Yes, yes. If 
you can make arrangements to avoid 
overcrowding, we can have more revenue for 
the railway department. 

I also want new lines to be started in our 
parts. It is very essential to start a new line 
from Cuddalore to Madras via Pondicherry, 
Sunambedu, Maraka-nam and Madurantakam. 
There is need for another line connecting 
Cuddalore, Vriddachalam, Kallakuruchi and 
Salem. There is also a demand for a line con-
necting Tirunelveli, Kanyakumari and 
Trivandrum. I request that steps should be 
taken soon to connect these lines. I also 
request that overbridges should be constructed 
at Tambaram which is the main gate for 
entrance to the city of Madras. Unnecessary 
delay is caused to the general public coming 
from the mofussils to enter the city because 
there is stoppage of traffic every few minutes 
since there is the running of electric trains 
through that way. 

My last point is without the satisfaction of 
railwaymen we cannot run the railway 
administration smoothly. The railwaymen of 
the southern region have catalogued their 
demands in their convention held at Madurai 
recently. I shall give a gist of their demands 
here and I would request the honourable 
Minister to take steps for implementing their 
demands as early as possible. 

"Third Pay Commission to be appointed; it 
should go into the case of the railwaymen 
separately .ind submit a separate report. 
The Government should accord sanction 
for the condonation of the break in service 
which was necessitated by the one-day 
strike on September 19, 1968. The State 
Railway Establishment Code which is more 
or less outdated and obsolete should be 
changed. Standing administrative tribunals 
presided over by judicial authorities should 
be created in the place of the enquiry 
committees constituted by department 
officials acting both as pro- 
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secutors and judges. They must be be 
provided with rent-free residential quarters. 
They should be provided with a 
comprehensive health insurance scheme of 
modern lines. Job analysis of the working of 
the ministerial staff of the various branches of 
this department should be made immediately. 
In the Central Railway 20 per cent upgrading 
was implemented. Similarly, it should be 
done here also. All facilities should be given 
to the running staff taking their health into 
consideration. Abolish the casual labour 
system and regularise them as regular 
railwaymen. Compensation should be given 
for the accumulated leave of those 
railwaymen. All gangmen in the Engineering 
Department should be given an ardous duty 
allowance of Rs. 5 per month as an incentive. 
The trollymen and the traffic employees 
(.Class IV) such as the coupling porters 
should be granted compulsory risk allowance 
of Rs. 5 per month as an incentive for hard 
labour. Workman's compensation to workers 
who are not able to be absorbed in any other 
service when they are declared unfit in health 
due to poor sight, etc. should be given." 

I would request the honourable Minister to 
consider all these grievances of the 
railwaymen and take suitable steps for their 
redressal. With these words, Sir, I conclude. 

SHRl J. S. TILAK (Maharashtra) : Mr. 
Deputy Chairman, I rise to make a few 
observations on the Railway Budget as 
introduced by the new Railway Minister, Shri 
Nanda. At the outset I would like to 
congratulate him on his inclusion in the 
Cabinet and I have no doubt that his vast 
experience and deep knowledge will help the 
railways in several ways. As the House is 
aware, the Railway Budget presented last year 
was a surplus Budget and there was no 
proposal lor any rise in fares therein. One 
unhappy trend discornible in presenting the 
Budget proposals is that the Minister 
concerned makes proposals for raising 
revenues by all possible means that he can lay 
his hands upon, but as soon as he finds that 
there is a hue and cry against some of them, 
he readily withdraws them. This shows that 
the proposals which he had initially made had 
not been made with adequate 

thought about their possible consequences on 
the general public. I congratulate him on 
waiving the rise in third class fares, sleeper 
charges, platform tickets and freight rates as it 
is never too late to make a good gesture. The 
withdrawal of this proposal would mean a 
loss of Rs. 13 crores to the Railways which is 
by no means an insignificant amount. I trust 
that in future while presenting the Budget 
enough care will be taken to see that only firm 
proposals which will stand the test of close 
scrutiny from all aspects are made, and not 
withdrawn lightly thereafter. 

The most important that as regards the 
improvement of our Railways during the last 
two decades would be the answer that the 
Minister can provide to the question whether 
our Railways can now accept traffic, goods 
and passenger, freely, at any time, anywhere, 
to any place, and that too at reasonable costs. 
If the Railway Minister can say that our 
Railways can and do meet all these tests 
adequately, then and then alone would he 
have the right to ask for more finances by 
way of raising passenger or freight rates. 
Otherwise it is obvious that there is 
something wrong somewhere and any rise in 
the fares should not burden the common man. 

In 1968, Sir, the Government had appointed 
the Railway Accidents Committee under the 
Chairmanship of Shri K. N. Wanchoo, retired 
Chief Justice of India to go into the question 
of accidents and suggest remedial measures. In 
this connection I have also to make one 
suggestion. I would suggest that nobody, 
except the bona fide traveller and the licensed 
cooly should be allowed entry on the platform. 
At present all and sundry rush to the platform 
and not only crowd the platforms, but enter the 
train and occupy seats, much to the 
inconvenience of the bona fide passengers. I 
realise that the Railways may lose some 
revenue because of the abolition of platform 
tickets. But this would act as a preventive 
measure against ticketless travel, because 
nobody except the one who has a ticket will be 
allowed to enter the platform, and the loss on 
account of tne abolition of platform tickets 
would be more than made up by the 
elimination of ticketless travel, which I 
understand is robbing the Railways of Rs. 25 
crores every year. When the entry to the 
platform is restricted to bona fide travellers, it 
will also help  in reducing the number 
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of accidents that take place every day because 
of the unnecessary overcrowding on our 
platforms. Another resultant advantage would 
be that our platforms need not be as broad as 
they are at present. In some of the Western 
countries I visited, especially Germany and 
Philadelphia in the USA, I have seen that only 
the bona fide passengers and the licensed 
coolies are permitted to go on the platform, 
with the result that there is no crowd, no 
noise, very few accidents and sufficient elbow 
room to move about. They not only allow no 
non-bona fide travellor on the platform but 
they even keep the doors of the platform 
closed till the train actually arrives and the 
escalators and doors are opened only after the 
train arrives on the platform. I would request 
the hon. Minister to accept my suggestion and 
at least make a beginning at some of the 
starting stations, e.g. Bombay, and I have no 
doubt that in less than a decade the beneficial 
results thereof could be easily seen and 
appreciated. 

Next I turn to the Railway Board. There 
has been a lot of criticism of the Railway 
Board in tbe Lok Sabha as well as in the 
Rajya Sabha, as also in the press. As Railways 
are the largest public undertaking in the 
country, the need of such a body can be easily 
conceded. At present it is more or less like the 
ICS steel frame of the British bureaucracy. Jn 
my opinion the complexion of the Board 
should change. There should be some non-
official element represented on the Board. 

SHRI LOKANATH MISRA: Defeated 
Ministers can be placed there because they 
have experience. 

SHRI J. S. TILAK : That would be 
detrimental. I would also urge the Railway 
Minister to take greater interest in the 
functioning of the Board and play a decisive 
role in matters of administration also. This 
House will recall that Mr. Poonacha, the 
former Railway Minister, while answering a 
question in this very House, said that he is 
responsible only regarding policy matters and 
not administration. It may be techncial-ly 
correct but indirectly he has accepted that the 
Board is the final authority and whatever it 
says, whether right or wrong, 'goes'. In my 
opinion, Sir, the Minister should be the real    
authority 

and he should not be a mere figurehead. The 
Board should function only in a consultative 
and advisory capacity. 

Next I would like to draw attention to one 
or two suggestions which I had made last 
year. In my last year's speech I had drawn 
attention to the necessity of undertaking the 
construction of a railway line from Wadi 
Junction on the East to Dabhol port on the 
West, viz. Karad and Chiplun, As nothing 
seems to have been done about the project so 
far, I trust the House will pardon me if I refer 
to it again. If the Wadi-Dabhol Project is 
undertaken, vigorously pursued and 
completed soon, it will indeed be very 
beneficial to the South-Central peninsula as a 
whole from several points of view, including 
Defence. It will help dispersal of industries to 
this area and economically develop it. Dabhol 
when thus connected with railway will serve 
as a good alternative port to Bombay and 
relieve the congestion in the Bombay docks. 
In course of time it may also develop into a 
good ship-building port. The Maharashtra 
Government has included a part of this project 
in the Fourth Plan and the Planning 
Commission had also considered it. If the hon. 
Minister is of the opinion that, in view of the 
other more pressing demands, this project 
cannot be given that high priority, I would 
request him at least to make a beginning by 
immediately undertaking a preliminary survey 
thereof so as to ascertain the commercial and 
other benefits that would accrue from this 
project. 

Sir, I am happy to note that the conversion 
of the Poona-Miraj section into broad-gauge 
would be a fait accompli soon. I trust that this 
conversion will be continued with the same 
vigour right up to Bangalore so that passengers 
from Bombay to Bangalore will not have to 
change anywhere in between, and 
transhipment of goods from one bogie to 
another will also be eliminated. Then I would 
like to make one or two suggestions as regards 
the train services. As a result of public 
demand, the Central Railway has recently 
begun to attach a through bogie from Poona to 
Delhi for its Poona Manmad run to the 
Bombay-Dhond-Manmad passenger and from 
Manmad to the Amritsar Express. There are 
complaint that this bogie is a very old one, that 
it is rickety and a lot of dust comes in. One of 
my friends who recently travelled to Delhi in 
this bogie had practically suffocated while 
travelling from Poona to    Delhi.    The 
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matter requires to be remedied in two ways. 
First to provide a new bogie Ior this run. 
Second, to attach this bogie to the Poona-
Dadar Passenger leaving Poona at midday, 
and at Kalyan to the Punjab Mail. In this way 
the whole journey could be completed in 
about -;2 hours as against about 40 hours 
taken by it at present. Besides the passengers 
would also be able to get all the amenities 
provided on the Punjab Mail, e.g., dining car 
service, etc. While on this point, I would refer 
to the trains at present on the Bombay-Delhi 
run. On this line there are at present only two 
through trains on the Central Railway and 
vice-versa. The result is that there is great 
rush and overcrowding in these trains right 
from the beginning, and many passengers at 
the intermediate stations are unable to get into 
them because of this overcrowding. I would 
therefore request the Minister to introduce a 
Bombay-Delhi Janata train on the Central 
Railway. If, for want of rolling stock, it is not 
possible to introduce this train daily, it may be 
introduced at least as a bi-weekly train or tri-
weekly train. 

Lastly I would like to refer to one or two 
points pertaining to the staff. I have read with 
interest the beneficial measures that the 
Railway has taken for the welfare of its staff, 
namely, provision of medical, housing and 
recreational facilities for them, apart from the 
provision of holiday homes at health resorts. I 
am happy about it. However I find that the 
Railway Administration has not shown enough 
solicitude for its retired staff. I understand that 
those who retired before 1-5-57 and whose 
salary did not exceed Rs. 500 were sanctioned 
a small pension between Rs. 15 and Rs. 22 
according to their pay from 1-1-67. Really 
speaking I am pained at the very low amount 
of pension and I would earnestly urge on the 
Railway Minister to suitably raise it at least to 
10 per cent, of the retiring pay. But that apart, 
even the ad hoc increase of Rs. 10 that has 
been given from 1-9-69 to the Central 
Government employees has been denied to 
these Railway pensioners. I cannot understand 
the reason for this stepmotherly treatment 
meted out to the Railway pensioners, and 
would request the Railway Minister to kindly 
look into this and see that the Railway 
pensioners are also given this ad hoc increase 
from 1-9-69. 

There has been some criticism about the 
staff at higher levels. I find that at 

present over 60 per cent, of the Railways' 
annual budget accounts for payment to staff. 
Although the Railway Administration has 
taken care not to iucrease much of its staff 
during the last few years—rather there has 
been retrenchment—-in the gazetted ranks it 
has been noticed that there have been cases of 
increase, and not in the lower staff. So I feel 
that some reduction can be made at the higher 
level through delegation of powers at all 
levels. The Railway Administration should be 
run in a businesslike manner, making the 
fullest use of its resources and seeing that 
there is delegation of authority at various 
levels. 

These are the points that I wanted to bring 
to the notice of the House. I thank you for 
giving me the opportunity to speak. Sir, I 
have done. 
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DR. B. N. ANTANI (Gujarat) : Mr. Deputy 
Chairman, Sir, after having very closely 
studied the Railway Budget I am pained to 
observe that I find a very wide gap and 
disparity in professions and practice. On the 
one hand much stress and emphasis are being 
given of late to socialism which I am afraid I 
have not yet understood. 

AN HON. MEMBER : You will not 
understand it. 

Dr. B. N. ANTANI: Perhaps it has become 
a fashion but I know that those who have to 
work the institutions and the Government 
have to be practical and realist people and 
therefore I can understand a certain amount of 
gap between this sort of fashionable pro-
fessions and the practice but indeed 1 was not 
prepared for such a wide gap in the Budget 
that has been presented this year. Sir, in the 
first place look at the shocking rates of 
increase in the third class fares which were 
announced. Ministers after Ministers come and 
go and I really have my sympathy with the 
present Railway Minister who was given 
somebody else's baby to hold, who had to come 
and place it before the House and change the 
whole thing overnight as he had to do. Sir, I 
am indeed pained; as a Member of Parliament 
I have hardly seen such a   phenomenon 

and when I ask myself the question, how did 
thai happen, my mind goes back to Ihe 
Railway Board which is, as Samuel Edwin 
Montague, once observed, too wooden, too 
unelastic and too antediluvian. They have got 
absolutely no mind to look at the wind outside 
the Rail Bhavan and that is why in spite of 
their cleverness, in spite of being gentlemen 
with knowledge and experience, they are 
behaving in this way and preparing these things 
in this way. I will give you one instance. Sir, I 
want to stick to the time and so I will skip the 
details and give the points. When the 
backward State of Kutch was integrated—the 
present Railway Minister even at the time of 
the aggression visited the place and he knows 
our difficulties in the State—we wanted to 
have an extension of the railway line. With 
Ihe opening up of Kandla port and with the 
much-advertised Jhund-Khandla railway, I do 
not know if on the map of the Railway Board 
they know what is the capital of Kutch. Is it 
Gandhi Dham or is it Bhuj? In the western 
part they have absolutely ignored Bhuj and 
whenever an oportunity comes they stop at 
Gandhi Dhjim. Now, at present they have 
brought the railway line up to Gandhi Dham. 
When only for 57 kms. they were asked to 
extend the line to the capital, Bhuj, two 
Ministers not only came there, but promised 
us that it was a reasonable demand. I 
remember the historic morning when the same 
Railway Board gave the same excuses and 
same reasons : 

 
Always, they say no traffic, no freight and, 
therefore, they cannot do it. When there was 
the NG railway in Bhuj and we wanted to 
transform it into MG, the same old excuses 
came. It was the late lamented Lal Bahadur 
Shastri who gave a hectic telephone call and 
said to the Railway Board : "Do not be rude, 
do not be adamant and obstinate. I wish that 
this be changed inlo MG." All excuses went 
away. Money also was got. With its conver-
sion into MG, has it not been a milch cow to 
the Railway Board? The hon. Railway 
Minister has said that about 750 route kms are 
intended to be converted to BG. tn this 750, 
would 57 kms be found to be too much? If 
you say that the Pakistan border is coming in 
your way, the entire western part of Kutch is 
not covered. I cannot understand the same 
arguments coming from the Railway Board. 
Now, I have assur- 
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ed you here lime and again that it is the 
means of communication that brings traffic 
and it is not the traffic which should be 
judged to provide communications. 
Therefore, my appeal, at the outset, is that a 
deputation of responsible citizens from the 
western part of Kutch is coming to meet the 
Railway Minister very soon and I hope for 
God's sake this time he will not listen to the 
excuses and arguments of the Railway Board 
but see that this line is brought up to Bhuj for 
safety's sake, security's sake and money's 
sake. 

Having said that, I have to say that I 
cannot quite understand the attitude of the 
Railway Administration. You have inherited 
the .milch cow of the Bhavnagar Railway 
after integration— the Morvi Railway, 
Gondal Railway, the Jamnagar-Dwarka 
Railway and the Kutch Railway. Out of these 
Railways you have been making money for 
the last tweny-two years and you are wasting 
and squandering it elsewhere. You are not 
giving the benefit of expansion in that area. 
Is it because it happens to be the land of 
Sardar Vallabhbhai Patel, whose works are 
very greatly sought to be undone wherever 
possible'.' This is the feeling. I am pained to 
say it. 

SHRI AKBAR ALI    KHAN:  It is 
not fair. 

DR. B. N. ANTANI : This is the feeling 
which I am bound to express. During these 
twenty years let me know the ratio of 
development helped by the Centre in Gujarat, 
in Saurashtra and Kutch. May I appeal to the 
Railway Minister that this sort of attitude to-
wards Kutch should be changed without 
delay? How are you going to develop Kandla 
on which you have sunk about Rs. 30-40 
crores? Does he know that in order to reach 
Delhi from Bhuj in Kutch we have to suffer a 
delay of eleven hours at the Palanpur-Kutcft 
section, the time in which we can reach New 
York? Now. how can you expect people t0 
come from Rajasthan and northern India and 
develop trade if they have to waste these 
eleven hours? For three years we have been 
suggesting alternative after alternative 
:  

 But that 
antediluvian, unmoving Railway Board, when 
we suggest some alternatives, find out some 
excuses not to do it.    That 

apart, they arc now closing down one train in 
April which with the greatest difficulty they 
gave us. I am not here only to dilate upon 
these grievances, but these are very old 
grievances and it needs only a psychological 
change in the Railway Board. 

I will now come to the condition of the 
railway employees. Socialism, no profit. Have 
you seen in the world in any socialistic 
country, extorting this amount as dividend 
from the railway earnings? Is it a socialistic 
Budget or is it a Shylock Budget? It is a 
Shylock Budget in the name of socialism. We 
are not tongawallas. We are not rick-
shawallas, who will go away pleased with 
slogans. This is a Shylock Budget. With the 
pound of flesh having been extracted, what do 
they leave to Nandaji to spend on the 
Railways ? Now, I am here to ask : If the 
Railways earn, are not the railway employees 
entitled to some human consideration? I will 
come to that category of servants who are 
called guards, railway guards. In the olden 
days there used to be very few bogies and 
there were guards and conductors. At present 
when there are longest trains, there is only one 
guard. If a guard is incapacitated on account 
of trouble in his eyes, he is being asked by the 
Railway Board to go for medical inspection. He 
is required to use up his earned leave. He is 
not given pay for that. Then, the medical 
department asks him to come after ten days. 
The person has to lose his salary. When a rat 
eats the flowers, why is the buffalo being 
punished? If he is incapacitated, he is 
transferred to a clerk's post without that 
remuneration, losing all the earned leave 
including eyesight. Is it justice? Is it 
socialism? Preachers of socialism, what is the 
socialism you have been practising in your 
own house? That is what we want to ask. The 
category of guards is very much  .   .   . 

SHRI ANANT PRASAD SHARMA 
(Bihar) :  Try to remove the injustice, but do 
not curse socialism. 

DR. B. N. ANTANI : . . . uneasy today and 
again this sort of attitude has been creating a 
feeling of further uneasiness. I happen to be 
the Chairman of the All India Guards 
Council. I have time and again told them that 
I shall not be a party to an institution which 
believes in lock-outs and strikeks. I want 
them to be loyal, devoted and constructive, 
and what is the result? The subordinate 
officers do not listen to 
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the orders of the Chairman of the Railway 
Board. On Dinapur-Moghalsarai side there is 
one gentleman, I will name this person, he is 
a lucky man, his name is Gujral. So Gujrals 
are previleg-ed persons. He indiscriminately 
transferred about half a dozen guards . . . 

SHRI ANANT PRASAD SHARMA : One 
of the best persons in the Railway. 

DR B. N. ANTANI ; I do not object to it. 
Kindly hear me. The Railway Board sent 
instructions to cancel the orders. That Gujral, 
a subordinate servant disobeys the order of 
the Chairman of the Railway Board. He has 
been making mass transfers. He has been 
persecuting all these guards. It is fifteen days 
since I have addressed a letter to the Railway 
Board. What have I got? I am sorry, I am 
pained to see that a mere Secretary to the 
Railway Board Chairman is gracious, is kind 
enough to acknowledge my letter that his 
majesty the Chairman of the Railway Board 
''has received your letter". Is this the attitude? 
If this is the attitude towards a Member of 
Parliament, what is the condition of poor 
people dealing with the Railways? 

MR.  DEPUTY  CHAIRMAN :   You 
have got two minutes more. 

DR. B. N. ANTANI : In the same way, at 
the time when Shri S. K. Patil's election was 
going on, Ram Subhag Singhji, the then 
Railway Minister went to Gujarat and in 
consideration of vote* to Shri S. K. Patil the 
people of Palanpur said that they wanted to 
have an overbridge. Ram Subhag Singhji 
wished that the overbridge be built, and the 
overbridge was built. Where was the Railway 
Board there? And, Mr. Minister, on Abu Road 
where your railway employees' colony is 
there, where every month there are two 
accidents and human lives are lost, in spite of 
repeated requests of these employees and peo-
ple crossing over the Railway Board does not 
have that overbridge built. If this is the state 
of affairs, where is the reason to be happy? 
How can I be happy? Can I be happy? My 
whole policy in life has been to co-operate 
where you can and criticise where you must. I 
have been trying for the last three years to see 
that I remain as friendly and as sympathetic 
and as responsive 
tn

the attitude of the Railway Board but 
6—10 R. S./70 

That is the thing. I remember, Sir, in the first 
World War they had been issuing statements 
assuring us and giving us promises. The late 
Shri Ganesh Shanker Vidyarthi at tbat time in 
his paper Pratap wrote—which after so many 
years I remember today —in 1916 when he 
was sentenced    by 

 
This is the present position. I am pained, I 
therefore in summing up very earnestly 
request the hon. Railway Minister—he 
himself has visited Kutch recently and has 
seen the people there; even then he has 
overestimated and inflated the money being 
given so that it looks prohibitive. I say you 
give me the contract, I shall build it. Even if 
you cannot simultaneously complete the 
transformation from metre gauge to broad 
gauge, at least you start it. Otherwise a day 
will come when there will be very serious 
difficulty on the border. There is infiltration 
from Khav-da side, the Minister has seen it 
with me. Everyday infiltration of Pakistanis is 
taking place. If we are not prepared, we shall 
rue the day. Therefore, in the interests of 
security, in the interests of defence, in the 
interests of the development of the Kandla 
port, I earnestly urge that this broad gauge 
railway must be extended to Bhuj without 
delay. Thank you. 

SHRI K. P.    MALLIKARJUNUDU 
(Andhra Pradesh) : Mr. Deputy Chairman, at 
the outset I am impelled to congratulate our 
Railway Minister for having responded to the 
request of the Members and agreed to 
withdraw certain increases in the fares and 
freights which he proposed in the budget. Sir, 
1 wish to know what reasons prompted the 
hon. Minister to propose these increases. 
From the budget speech I gather that a gap 
between the plan estimate and actual 
availability to the extent of Rs. 36.12 crores 
was expected. Probably this is the very reason 
which made him propose these increases in 
his Budget speech. I wish to know whether the 
circumstances warrant an increase of the kind 
that is proposed. Is it not possihle to effect 
savings in the operational side so that these 
increases can be avoided? Can I ask whether 
the revenue receints have been correctly esti-
mated? I should think that the revenue 
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receipts were underestimated. 1 might submit, 
Sir, that the Economic Survey presented to the 
Members of Parliament says that our economy 
is poised for a growth, that the industrial 
production increased by 7 per cent and even 
agricultural production is expected to increase 
considerably. Under these circumstances 
when our economy is looking up, I want to 
know whether the estimate of receipts has 
been properly made. I want to know whether 
they are not  underestimated. 

I might submit, Sir, that in this closing year 
passenger earnings exceeded ihe estimates by 
nearly Rs. 10 crores; coaching earnings 
exceeded by nearly Rs. H crores and sundry 
earnings by nearly Rs. 2 crores, although on 
account of unforeseen circumstances goods 
earnings showed a considerable decrease. Tbe 
budget estimates of receipts are made on the 
basis of a normal increase of 3 per cent in 
passenger and 2 per cent in other coaching 
traffic and an increase of tbe order of 7.6 
million tonnes in the originating goods traffic. I 
wish to know whether the difference of Rs. 70 
crores as compared with the earnings of last 
year is justified in view of the expected 
growth in our economy. I think this increase 
which is anticipated is much less than one can 
reasonably expect. Sir, I concede that our 
earnings should be increased. I concede that 
when we exhaust all possible methods of 
effecting savings, there might be a case for in-
crease in fares and freights, but I want to know 
whether all methods of savings have been 
exhausted before one can resort to an increase 
in fares and freights. I wish to know whether 
in a budget of Rs. 1022 crores it is not 
possible to effect a saving of Rs. 36 crores. As 
I have already said, the gap that was sought to 
be filled up is to the extent of Rs. 36 crores. 
That is the [ap between the Plan estimate and 
the r'Ctual availability. It is for that reason that 
these new levies were proposed. I wish to ask 
the hon. Minister whether it is not possible to 
effect a saving of Rs. 36 crores in a budget of 
Rs. 1022 crores. I think it is possible by 
improving the efficiency. I should think that it 
is quite possible to improve the efficiency and 
avoid waste. Just let us look at the Audit 
Report of 1970, at paragraphs 11 to 43. We 
know how losses and waste have been 
committed. By avoiding those losses and that 
waste. I 

should think that it is quite possible to effect 
savings which would cover the anticipated 
gap. 

Again, Sir, 1 should like to draw ihe 
attention of the hon. Minister to the possibility 
of savings in stores and inventories. Even the 
speech of the hon. Minister suggests that Rs. 
7.6 crores can be saved next year on this 
account. I think it should be possible to effect 
more savings on account ot stores and 
inventories. 

Then, again, Sir, I wish to make another 
point in the matter of savings. There is what is 
called the Depreciation Reserve Fund. What 
are the amounts appropriated to that Fund last 
year and the year before last? Now, in the 
Budget it is sought to be increased—the appro-
priation—to Rs. 100 crores. That is also partly 
responsible for the gap above-mentioned. I 
should like to ask whether it is really necessary 
under the circumstances. I can understand an 
increase in the appropriation amounts if our 
earnings are considerable. But when we know 
that our earnings are not sufficient to meet the 
gap, are we justified in making an 
appropriation to the extent of Rs. 100 crores, 
which is more than Rs. 5 crores appropriated 
in the last year? Can we not reduce the figure 
of appropriation to Rs. 90 or Rs. 95 crores as 
it was in the previous years? If I remember 
right, Rs. 90 crores was the figure in 1968-69 
and Rs. 95 crores in 1969-70, When such is 
the case, why should there be an attempt to 
make an appropriation of Rs. 100 crores 
instead of Rs. 90 crores or Rs. 95 crores? That 
is my submission. If the Government accepts 
my suggestion, a saving of Rs. 5 crores can be 
effected and the gap can be reduced pro tanto. 

There is one point on which I would like to 
dwell. There is the Convention Resolution of 
1965 passed by Parliament under which the 
rate of dividend on capital supplied is 
increased to 6 per cent per annum. Railway is 
a public utility concern; it is stated that the 
Railway is a public utility concern as well as 
a commercial undertaking. If it is a public 
utility concern, is there any justification for 
continuing this increased dividend rate of 6 
per cent when the Budget is showing some 
deficit ? What I would like the Minister to do, 
therefore, is that an attempt should be made to 
modify this Convention and see that the 
dividend rate is reduced with the result that 
savings can be effected. 
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So, these are some of the suggestions 
which 1 would like to make in order to 
effect savings. As I already pointed out, 
there is an underestimate of the earnings on 
the revenue side. If you take these factors 
into consideration, I have no hesitation in 
saying that no case is made out for an 
increase in freights and fares. 

Then, Sir, I would like to say that there is 
inordinate delay in the trains ieaching the 
destinations. I have heen travelling in the 
Dakshin Express for many, many years. I 
can say that on no occasion has the train 
reached Delhi in time.   The other day . . . 

SHRI K. P. SUBRAMANIA MENON 
(Kerala) : Nor does it reach Madras in time. 

SHRI K. P. MALLIKARJUNUDU : I do 
not know that. I get into the train at 
Vijayawada and reach Delhi. On no 
occasion does the train reach Delhi in time. 
Last month I went to my residence and 
returned to Delhi. It reached Delhi at 9.50 
a.m. instead of 7.15 or 7.30 a.m. 

SHRI BRAHMANANDA PANDA 
(Orissa) : You are lucky. 

SHRI K. P. MALLIKARJUNUDU : That 
is the position. What justification is there for 
a train like the Dakshin Express coming 
from Hyderabad, a capital city, to Delhi, that 
it should reach Delhi so late? I can 
understand its being late on certain 
occasions. But it is a matter of routine, it is a 
matter of common occurrence. So, I should 
request the Railway Minister to look into 
this matter and see that this late running of 
trains which causes a lot of inconvenience is 
avoided. 

Then, Sir, the Budget Speech says that 
there is a decrease in ticketless travel and that 
some attempts have been made to curb 
ticketless travel. And I am glad to know that 
ticketless t rave l  was cut down by 68 per 
cent. If ticketless travel is cut down, there are 
many advantages. Overcrowding will be less 
and the revenues of the Railways will 
increase. But in this matter while I 
congratulate the Government on the steps 
that they have taken to reduce ticketless 
travel, I feel inclined to say about the penalty 
of Rs. 10. I can understand if a penalty of Rs. 
10 is imposed on persons who travel without 

tickets. But 1 d0 not see any justification in 
imposing this penalty of Rs. 10 when people, 
instead of getting into passenger trains, get 
into mail or express trains. As you know, Sir, 
our people are illiterate. As stated in the Bud-
get, 98 per cent of the people travel in the third 
class. Most of them are illiterate. They 
purchase a ticket and in their hurry they get 
into any train which is available at the 
platform not knowing whether it is an Express 
or a passenger train and then they are charged 
Rs. 10 as penalty in addition to the excess fare. 
I think it is rather too harsh. I can understand 
if they have to pay some nominal penalty. In 
such a case collect the extra fare and some 
nominal penalty. But a penalty of Rs. 10 is 
very, very harsh. So I would request the 
Minister to consider that aspect of the matter. 

With one or two more points I would close. 
Sir, in Andhra Pradesh certain t ra in  
connections are necessary. Ihe other day Mr. 
Anandan stated that Hyderabad should be 
connected with Vishakhapatnam and Madras 
by means of a direct train. A railway line has 
got to be constructed from Ongole to Kaji-pet 
and to Hyderabad for Nagarjunasagar and 
another line has to be constructed from 
Rajamundry to Kazipet so that the distance 
between Hyderabad and Vishakhapatnam on 
the one hand and the distance between Madras 
and Hyderabad on the other can be reduced 
by nearly 100 miles. I urge on the Government 
to take up that scheme. I do not know whether 
surveys have been done. If they have been 
done, well and good. If they are not done, I 
would request him to conduct surveys as soon 
as possible and see to it that these lines are 
constructed. 

There is one more thing. There is the 
Golconda Express running between 
Vijayawada and Hyderabad. It is a good 
thing. I want it to be extended up to 
Masulipatnam which is an important terminus, 
a coastal town and the headquarters of a 
district. What I want is that this Golconda 
Express should be extended up to 
Masulipatnam. There is facility for turning the 
engines. This is my personal request because 
I come from that place and I am interested in 
the development of Masulipatnam. I would, 
therefore, request you to extend this railway 
line. 

Sir, I thank you for the opportunity given 
to rne, 
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SHRIMATI SATYAVATI DANG 
(Himachal Pradesh) : Mr. Deputy Chairman, 
Sir, I rise to extend my support to the 
Railway Budget. Friends from both the sides 
have given all the points of view which, I 
think, is a necessity in democracy. But some 
people criticise for criticism's sake. But 
criticism also is a part of the democratic 
working. Therefore, one should not mind it 
because healthy criticism should always be 
there. 

Sir, I have stood today to speak because I 
come from a place where a different situation 
obtains. Whenever a demand is made we are 
asked how much population do we have. I 
am sorry to say that we have got very little 
population but very vast areas where only a 
few people live in. Whenever we say 
something we are always told that we cannot 
have it because there is little population. This 
is very unfair. In other countries like Canada 
and Australia where the population is 
scattered, where people cannot travel easily, 
the Government have started helicopter 
service. The helicopter service is meant not 
only for normal passenger traffic but there 
are medical and other services for sick 
persons. But in our country if we demand a 
railway service for places like Himachal Pra-
desh we are always cowed down by saying 
that there is no population. 

Sir, you will be surprised to know that 
there is not a single broad gauge station in 
Himachal Pradesh. It is a very surprising 
situation. We did not mind it so much in the 
beginning because we were all one in 
everything. But now it becomes very 
difficult. Only two or three years back when 
we had a big drought and the people of 
Himachal Pradesh did not have anything to 
eat—generally our granary was from the 
Punjab and Haryana—our friends from both 
Pradeshes stopped all the truck traffic to 
Himachal Pradesh. Barriers were put on all 
the roads so that not even one kilo of 
foodgrains could pass through to Himachal 
Pradesh. What to talk of the ordinary man, 
even Ministers could not bring even a packet 
of biscuits along with them. They had either 
to consume it on the roadside or throw it 
away because they were told, "You cannot 
take it with you". Tt is a question of life and 
death with us when the next door 
neighbouring Governments try to kill us with 
hunger because we have no railway station. 
If we have broad  gauge railway stations 

we could at least ask for things   from other 
parts of the country. 

There is no broad gauge railway station in 
Himachal Pradesh at all. You may be 
knowing, Sir, that the nearest station we have 
got is Kalka, near Simla, and Pathankot 
towards Kangra. We have again and again 
asked Ihe Central Government to give us at 
least these two stations which are hardly half a 
mile from the Himachal Pradesh territory so 
that whenever a crisis of the kind I mentioned 
came, when the next door neighbouring 
Governments tried to starve us, we have at 
least some way of procuring our supplies from 
other places. That is why we have asked the 
Government to make Pra-manu, near Kalka, a 
station at least for goods trains. I am glad, in 
principle, the Government have accepted our 
demand. But now and again we keep on 
hearing that this cannot be done. It is 
embarrassing for us to explain to the public 
why our Government sitting here, cannot 
understand the need. They say why can the 
Central Government not do it, why can they 
not see for themselves. Can they not see that 
we are starved? What does it matter even if 
they have to spend a few lakhs of rupees? I 
also do not see the reason why it cannot be 
done. 

Then, Sir, the broad gauge line passes 
through the Himachal Pradesh territory at 
several places. We have demanded goods 
railway station somewhere where it passes 
through Himachal Pradesh. Somewhere the 
railway line is not even half a mile or a 
quarter mile from our territory. I do not think 
it should be difficult for the Government to 
spend that much of money in the interest of so 
many people. 

You will be surprised to know, Sir, that in 
Bhakra all the wood from Himachal Pradesh 
comes but the station is in Punjab. The wood 
from Himachal Pradesh gets the third priority 
there for being booked to other places. This is 
the treatment given to us, the people who are 
protecting the borders, the people who are 
living in these difficult areas. They never 
think about the prosperity of these people. 
They only argue as to how many people are 
going to be served. It is not that these stations 
will only serve the people around them, they 
will serve the whole of the territory of 
Himachal Pradesh. As we have quite a big 
population all over Himachal Pradesh why, 
whenever the ques- 
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tion of our development comes,    is   it made 
dependent on somebody outside? 

Sir, you might have heard yesterday that 
our Members walked out irom the Lok Sabha 
because our Government servants cannot 
have their pay scales like before as Punjab 
Government servant scales; now they have to 
be tagged with somebody else. Anyway, why 
should we have to be tagged on to any other 
State, till we get our own scale; why do you 
not keep us with Punjab in the matter of pay 
scales and give us the same scales? You must 
have heard that the whole lot of Government 
servants there have gone on strike because of 
their just demand for pay scales similar to 
those of Punjab which were revised in 1968, 
which instead of giving to H.P. Government 
servant in 1968, are being revised now. Now 
we are told that we are tagged on with Delhi. 
Delhi is a smaller territory. Why should we be 
tagged on to Delhi ? It is very unfair. The 
same thing happens with everything. 
In the matter of railway, why cannot we have 
our own railway stations? We have to go to 
Punjab or Haryana to use a railway station. It 
is most unjust to our territory. Even if the 
territory is a hill territory and the people are 
peaceful there, I hope you will take a special 
note of it and let us have a few stations like 
Pramanu near Kalka. Himachal Pradesh is a 
place known for fruits. We produce even more 
fruits than Kashmir. And, as you know, fruits 
cannot wait. This is one commodity which has 
to go straight to market. If you do not allow 
the fruits to come to the railway station how 
are we to send them beyond? You will be 
surprised to know that each truck which passes 
through Kalka has to pay Rs. IOO per truck to 
the police there, otherwise they would not let 
them go. The apple boxes keep on lying on the 
roadside in Haryana near Kalka and there is 
nobody to look after them because it is not in 
our terri-4 p. M. tory. At home we look after 
every fruit and pack them properly, but when 
they come to Kalka, they are put on the road-
side exposed to the sun and rain, and by the 
time it reaches the market half of them are 
bad. And this is only because that place, which 
is producing fruits more than Kashmir, has not 
been given the facility of proper delivery. In 
Pramanu we have made a warehouse from 
where we are going to deliver all the fruits. We 
do not want to 

send our fruits to Delhi to be delivered to 
other parts of India. We want to start it from 
Kalka onward. Our forwarding agency will be 
in' Kalka and not in Delhi. I think this will 
help Delhi also because the rush for the 
wagons is so much here. If they give us a 
station where we can load the fruits in our 
own wagons, I think it will help the people as 
well as the Government. 

Then we are constructing a very big dam 
called the Pong Dam. Because of this more 
than one and a quarter lakh of people are 
being ousted. That is a different matter. These 
people have to suffer because they have to 
provide water to another area of India. It is 
correct to say "Why do you think of 
provincialism when you are thinking of these 
big things?" The people of Himachal Pradesh 
have made sacrifices and are ready to make 
sacrifices for others. But that does not mean 
that our Government is not going to look after 
the interests of the people there. There is a 
certain line, a small-gauge line a portion of 
which is coming under water. It is a sad state 
of affairs that the Government is not ready to 
give a direct line outside the dam to the people 
there. This line goes to Jogindemagar. It 
serves thousands of people going up and 
down. Because the people are scattered and 
the railway line is a small-gauge line, nobody 
is bothered about it. Every now and then they 
keep on telling us that a broad gauge line will 
be constructed up to Nurpur and after that it 
will finish because the expenditure will be the 
same. Are we thinking of expenditure, or are 
we thinking of the interests of the people? 
People are giving their land for providing 
water to other areas in India and you have no 
right to make the people feel that they are not 
part of India. The people go on sacrificing and 
you go on saying that they cannot have the 
line. This is all wrong. Now the Government 
should think seriously about it and see that 
even if this line has to be extended a few miles 
more round the dam, the railway service 
should be kept up to Jogindarnagar. 

Then, we have to have a station at 
Kandroli. I think the Government has agreed 
to it in principle, but things cannot go on in 
principle. It has to come into being and it has 
to be working also. We have started making 
our warehouses and other things there and we 
request the Railway Ministry to give us a sta-
tion at Kandroli. It should be a proper station 
where people can come and go, 
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keep their things and have some place 
like waiting room, so that our people 
would not leel that they have been neg 
lected. • 

Another thing that 1 would like to point 
out is that a railway line was made on the 
side of Bhakra by the Bhakra Dam people. 
Now because those people do not use the 
line, the whole line is wasted in that place. 
We request the Government that it should 
be taken over and use for the benefit of the 
people. This could be done without 
spending even a little bit of money at that 
place. 

Some place in Himachal Pradesh are only 
a few furlongs or a few miles from the 
railway line. So we can connect all I these 
places with a little railway line for goods 
traffic. In Mehtli near Santokh-garh, the line 
goes about one or two furlongs away from 
the Himachal Pradesh border. If we can 
connect it by railway by extending the line a 
little, and have a memdi there for the people. 
So, we can send our goods up to that place 
and not suffer the loss which we are suffering 
now by sending the goods beyond our border. 

Then the work on the Giribata project in 
Ponta is going on and also on one dam by 
U.P. and Haryana. We have got small 
factories around there, but there is no 
railway line. The nearest railway line is either 
in Jigadri or in Yamunanagar. This is only six 
or seven miles. This is going to be an 
industrial area and work in a big way is 
going on there. I hope the Government will 
be kind enough to link this place by rail 
either from Jigadri or from Yamunanagar. 
Another place is Jajon mandi. It is only 
about H miles from the border. This place 
also should be connected by a railway line. 

I ain very happy that the Government has 
taken steps against people who travel without 
ticket. I think it is a crime for anybody to 
travel without n ticket. When we are given 
a facility. we should pay for it. Some 
people say that they should, not be fined 
Rs. 10 when the actual fare would be only 
one rupee. I have a very good answer for 
them : "If it will cost you only one rupee, 
why are you waiting for the Government to 
put a fine of Rs. 10 on you?" I am glad that 
because the fine is so much, people going 
to small dis- 

tance will buy tickets. Then another 
argument for travelling without a ticket is 
"When we are in a hurry, we cannot buy 
tickets." It is all wrong, because we can 
always get a ticket or at least inform 
somebody that we have started travel from 
such and such place. Anyhow, we have to get 
the platform ticket. Even if we are in a hurry, 
we cannot enter tlie platform without the 
platform ticket. So, instead of buying the 
platform ticket, we can always buy the ticket 
we want, I am glad about this step, because 
unless the people feel the pinch of travelling 
without a ticket, they will never give up that 
practice. We should not encourage people to 
travel without tickets and fine them like this. 
The only thing is, it is very unfair that there is 
nobody to protect the checking staff, because 
I have seen with my own eyes people being 
nastly to the ticket collectors and asking 
"Who are you to stop us?" And if they are 
very strict about it, they simply write a letter 
to the Railway Ministry saying that they had 
been insulted and harshly treated. If you do 
not want to pay the money and if you are 
going to abuse the person if he is strict about 
it, what can be done? When 1 came from 
Kalka, I saw so many cases were pending 
against the staff. And every time they stop 
people for travelling without tickets and ask 
for money, they will complain of harsh 
treatment. So they should be given some 
protection. 

Now, in regard to the mode of travel by 
train. People travel in first class oi travel in 
the air-conditioned. When State Ministers 
and other Ministers are travelling in first class 
or in the air-conditioned class, I just cannot 
understand why the top employees of Rail-
way and the Railway Board employees 
should go in saloons. What is the great idea 
in giving this privilege to a certain class or 
service when we are cutting down all such 
facilities and trying to bring everybody to the 
level of the common people? Why should 
certain privileges be allowed to be enjoyed 
by some top people in the Railway Board? 
That is unfair. This pinches everybody. Sim-
ply because you belong to a certain 
department, is it fair that you should enjoy 
certain privileges? So, I would say this is not 
the way of running the railways. All these 
things should be given serious consideration. 
I do agree with the Budget, but certain 
changes have to be made in it taking into 
consideration all the suggestions made in the 
House. The    suggestions    made    here 
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should be taken seriously because    we feel 
strongly about them. 

SHRl A. D. MANI (Madhya Pradesh) : Mr. 
Deputy Chairman, I have spoken often on the 
Railway Budget during the last ten years that 
I have been a Member of this House. And I 
would like to say that this is the first occasion 
when 1 feel like warmly congratulating the 
Railway Minister on being sensitively 
responsive to public opinion. When there was 
a public outcry against the increase in the 
passenger fares for Third Class and other 
classes, he met all of us privately and we told 
him that the public would not stand this 
increase. And this is the firs1. time perhaps in 
the history of the railways for the last 30 years 
that the fares announced in the Budget were 
immediately withdrawn as a result of public 
pressure. 1 mentioned one point in the 
meetings that I had with the Railway Minister 
at that time, and that is that he should regard 
people belonging to the income category of 
Rs. 500 or below as low-income group in this 
country with the rising prices. These persons, 
the white-collared class, the clerks, the 
Government servants, the people occupying 
humble positions in commercial services, use 
Second Class and First Class, and I feel that 
there is no justification whatsoever for 
increasing the First Class fares also. I still 
hope that the Railway Minister would con-
sider this from the point of view of the 
inconvenience in travelling by First Class. The 
people will have to sell away their belongings 
for attending a marriage or a funeral taking 
place at a distant place like Trivandrum. They 
will have to travel a long distance from Delhi 
to Trivandrum. 

My friend, Mrs. Satyavati Dang, has spoken 
about air-conditioned travel. I mentioned this 
also in the talks that 1 had with the Railway 
Minister privately. There is a hierarchy among 
Government servants also. You are all aware 
that persons drawing over Rs. 1500 are allowed 
air-conditioned travel. Why? A railway official 
who is occupying the position of a District 
Superintendent or Manager, whatever you may 
call it, and falls below Rs. 1500, is allowed 
First Class travel. Since we are now in the 
blowing wind of the new socialism which is 
being preached in this country, I appeal to the 
Railway Minister to withdraw this concession 
from the Government servants also and sav 
that everyone of them should travel in First 

Class whatever may be the salary he is 
drawing. When Members of Parliament can 
travel in First Class, a Joint Secretary also can 
travel in First Class. This is the point that I 
wanted to make. 

My friend, Dr. Antani, spoke about the 
Railway Board and described it as too 
wooden. 1 would not agree with this 
description because the Railway Board is 
functioning efficiently. There has been some 
talk of reorganisation of the Railway Board. 
The Study Team of the Administrative 
Reforms Commission headed by the noted 
railway expert, Pandit H. N. Kunzru, made 
certain recommendations, and the Administra-
live Reforms Commission also has made 
certain recommendations based on the 
recommendations of the Study Team. Since 
the question of reorganisation of the Railway 
Board is under consideration, 1 would like to 
tell the Home Minister  .   .   . 

MR. DEPUTY CHAIRMAN ; The 
Railway Minister. 

SHRI A. D. MANI: Yes, yes, the Railway 
Minister. He was the Home Minister in the 
past and I would always think he is the Home 
Minister. That is my problem. 

I would like io tell him that we have to 
think in terms of the spirit of the times in 
which we move. Railways are the biggest 
national undertaking. Ten thousand trains are 
being run everyday and over 2,000 million 
passengers are being carried every year. And 
the railways employ J 3 lakh people. We are 
talking about workers' participation in 
management elsewhere, but when it comes to 
the biggest national undertaking, we are not 
thinking of getting the workers involved in the 
working of the railway. The honourable 
Railway Minister was himself a Labour 
Minister and he has been a pioneer in the 
labour movement. I want hirn to consider my 
suggestion seriously that when the Railway 
Board is reorganised or reconstituted, he 
should think of having a trade unionist as a 
member in charge of labour relations. I would 
like to go to the extent of saying that he 
should be one who is generally acceptable to 
the trade unions. He need not be from the 
trade unions. But the moment he sits on the 
Railway Board he should cease to be a 
delegate of the labour movement. He should 
be in a position to advise the Railway Minister 
on labour matters. 
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There is another point that 1 would like to 
make, and that is there should be a 
Commissioner for public grievances. Sir, a 
large number of railwaymen come to us 
asking us to get them their transfer orders 
cancelled or to get a transfer effected or to get 
a promotion effected. During the last ten years 
that I have been a Member of Parliament, I 
have interfered only in one case of transfer 
and that was on compassionate grounds on 
account of the illness of the wife of the 
railway employee who approached me. I have 
always refused to interfere in the case of 
promotions. I have said that everybody must 
take his chance before the selection board. 
The Study Team of the Administrative Re-
forms Commission has made fairly extensive 
references to constant interference by 
Members of Parliament. And 1 was 
wondering whether there would not be any 
infringement of the privileges of Members of 
Parliament, but the members of the Study 
Team are such astute people that they could 
put such recommendations in a general way; 
but the implication is very clear. There is a lot 
of interference. Sir, at the moment in my 
pocket I have a request of transfer from a 
railway employee. Bui I feel hesitant in 
referring this case to the Railway Minister 
because this would be interference in the 
working of the railways. I do not want 
Members of Parliament to go to the Railway 
Minister or the Deputy Railway Minister or 
even to the Minister of State for Railways. But 
I would like the Railway Board to have a 
Commissioner for public grievances who will 
listen to the complaints from Members of 
Parliament and others also in regard to the 
various matters including complaints about 
the unpunctuality of trains. I would request the 
honourable Minister to give his consideration 
to this suggestion. 

I have taken the line that if you are to run 
the railway as a commercial undertaking, you 
have to run it on ihe basis on which the 
private sector runs its concerns. Profit motive 
need not necessarily be a dominant motive. 
There must, of cpurse, be a margin of profit. 
My friend, Dr. Antani, spoke about the 
dividend to the general revenues. Since the 
railways are serving the people, the 
Government of India should be wil l ing to 
accept 3£ per cent which was the interest 
being paid on the old loans about 20 years 
ago, and not ask    the 

railways to pay substantial sums to the 
exchequer. I believe that the contribution to 
the general exchequer in the form of 
dividends during the last 17 years has been of 
the order of Rs. 1163 crores. This means that 
the public bas been pleased in the way of the 
general exchequer. We should not agree to 
pay this high dividend. 

Sir, I would like to make another point. My 
time is limited and I am trying to cover my 
points briefly. This point is about the working 
of the uneconomic lines. A large number of 
uneconomic lines are being run on which we 
are spending about Rs. 6.60 crores. The States 
are sensitive about these lines because the 
railway lines are a status symbol for the 
States. I feel that if a line is uneconomical, the 
railways should scrap that line and I would 
like them to enter the road transport industry 
and run buses themselves. This can 
supplement rail traffic; they should be in a 
position to run the buses far more efficiently 
than the State Governments which run State 
transport services or even the private 
operators and they can certainly get foreign 
exchange for importing buses. I feel, Sir, that 
the Government should try to dismantle 
mainly these uneconomic lines though this 
may lead to losing the votes for the ruling 
party at the time of the next general elections. 
But you have got to do it in the interest of the 
public exchequer; you are wasting money un-
necessarily on these uneconomic lines. 

SHRI AKBAR    ALI    KHAN :   But 
this cannot be a general rule; there are 
certain   uneconomic  lines  which     have 
got to be run for    strategic    purposes. 
{Interruptions) 

SHRI A. D. MANI : Sir, I do not want to 
get into any controversy here, because I have 
got only 10 minutes and I would like to give 
some very useful suggestions. 

Sir, in regard to uneconomic lines which 
are to be run for strategic purposes the 
Defence Department should pay some 
subsidy to the Railway because the Railway 
Protection Force is largely maintained to 
safeguard the essential lines of 
communication. This is the responsibility of 
the Defence Department and the Railway 
Board will be very much justified in asking 
for a subsidy from the Defence Ministry on 
this account. 
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Sir, 1 would like to go on to the question of 
economy in the Railways. My hon, friend, the 
Railway Minister, has been associated with 
the Sadachar movement in this country. 1 am 
not using that term in any derogatory sense, 
because he is getting allergic about it 
whenever somebody mentions it. But I am 
mentioning it in a very genuine spirit. He is 
associated with the Sadachar movement in 
this country. There is a good deal of 
corruption in the Railways. The ARC's Study 
Team has pointed out that there has been an 
astonishing increase in the fuel consumption 
and even in the diesel oil consumption. 1 have 
got the figures with me but 1 do not want to 
mention them here because these details are 
already before the Government. Moreover, 
Sir, there is a lot of theft of fuel in the 
Railways. Now under these circumstances 
how can we run the Railways economically? 
The fuel consumption has gone up, the diesel 
oil consumption has also gone up but the 
movement ol the Railways has not gone up in 
that proportion. I have got the details with me 
but I do not want to mention them here. 
Anyway, I feel that the Railway Minister 
should explore some avenues for economy. 

Now, Sir, I want to touch on a very 
sensitive point about the Railway Ad-
ministration. (Time bell rings) I will finish, 
Sir. Now, Sir, in these days when we want 
votes to come back to power, to come back to 
the Legislatures, it is unfashionable to talk 
about retrenchment; I quite agree there but 
there is a good deal of surplus staff on the 
Railways; the ARC's Study Team has men-
tioned it in its Report. How the surplus staff 
should be accommodated, that is a different 
matter. There are many public sector 
undertakings which have been set up or they 
can be absorbed elsewhere. I do not want them 
to be thrown on the streets but the Railways 
should become economy-minded. I feel that 
an assessment should be made about the 
surplus staff; I do not want them to be thrown 
on the streets as I have already mentioned but 
the Government can try to create new avenues 
and absorb them elsewhere, because the 
Railways are already heavily staffed. 

Sir, one point about catering 1 would like 
to make. (Time bell rings.) Sir, I am just 
finishing. This is the last point about catering, 
because there is one upstairs. T do not know 
why Members of Parliament should be given 
the privilege of having fairly    tolerable    
meals 

served upstairs. I think the subsidy given is 
Rs. 1 lakh; this is my information. But when 
we travel on the Railways, we do not get the 
same qua l i ty  of food. 

SHRIMATI    YASHODA     REDDY 
(Andhra Pradesh) : They give us good meals 
here because otherwise we can raise the 
matter immediately. 

SHRI A. D. MANI : This is run 
competently with good staff and good 
management. Sir, I have always said it is 
possible for us to be good socialists, to set up 
public sector undertakings which run at a loss 
and to go round and attend mammoth 
meetings about socialism, but all these things 
do not constitute a qualification for making 
good halwa or gulab jamuns. As long as the 
Railway catering was in the private hands, it 
was giving a good standard of meals. My hon. 
friend, Shrimati Vidya-wati Chaturvedi spoke 
about stones being found in the foodstuffs on 
the trains. While there is much scope for 
improving the standard of catering on the 
Railways. 1 think the hon. Railway Minister 
should think of evolving a standard menu 
which is available all over India. 
(Interruptions) It will serve the purpose of 
national integration also. (Time bell rings) 
Thank you, Sir. I would now like to 
conclude—you have run the bell twice or 
thrice—by saying that I quite realise that the 
Railway Minister is having a large packet of 
troubles in his hands but I hope that in the 
coming year he will be able tn reduce the 
working expenses of the Railways and the 
Railways would be in a position to show at 
least a very moderate surplus. Thank you, Sir. 
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SHRI PRANAB KUMAR 
MUKHERJEE (West Bengal) : Sir, I rise to 
add a few words on the Railway Budget. 
According to some Members of the House the 
Budget is a step in advance. 

SHRI KALYAN ROY (West Bengal) : On 
a point of order, Sir. The debate is continuing 
and an hon. Member is just speaking. But 
there is no Railway Minister here. 

MR.   DEPUTY     CHAIRMAN:  He 
was here all"the time. There he is. He is just 
entering. 

SHRI PRANAB KUMAR 
MUKHERJEE : I think it is no use 
condemning the Railway Minister for the 
Budget because, although he has the 
Constitutional responsibility,* practically the 
Budget is prepared by the Railway Board, the 
heaven of bureaucrats and technocrats. Much 
has been said about tbe Railway Board. So I 
do not like to add anything more but I like to 
repeat the demand put forward here and 
elsewhere on more than one occasion that, if 
the railways are to run as a real commercial 
enterprise in the true sense of the term, then 
they should be run and managed by a 
corporation consisting of Members of 
Legislatures, representatives of employees and 
representatives of Government. 

Sir, in the proposed Budget it has been 
pointed out that steps towards dieselisation are 
going to be faster. The other day my friend, 
Mr. Kalyan Roy, rightly pointed out that there 
is an unholy alliance between the American oil 
magnates and the authoriries of the Railway 
Board over the rapid dieselisation of Indian 
Railways. Not only there is the unholy 
alliance but also there is the drain of money. 
Only for preparing the blueprint of a diesel 
engine a sum to the extent of Rs. three to four 
crores has been taken away by the American 
designers. Not only that. Even the N..C.D.C. 
has reported that a large number of coal-mines 
have been stopped—the coal raisings have 
stopped—and new mines have not been 
opened up, because there is no other large 
consumer, because railways have been the 
largest consumer of coal. 

In the proposed Budget nothing has been 
mentioned about some of the Light Railways 
still under private management. In the Suite 
from which I come there are some Light 
Railways managed by the private sector and I 
like to refer particularly to the Howrah-Amta 
Light Railway and Ihe Howrah-Sheakhala 
Light Railway. There has been a persistent 
demand from the public that these Railways 
may be taken over by the Government of 
India because these are very much important 
from the viewpoint of communications and 
from the commercial viewpoint as well in 
those localities. I would like to request the 
Railway Minister to consider whether the 
Light Railways in West Bengal, particularly 
those run by Martin Burn Company, can be 
taken over by the Government of India. 

It has been suggested in the Railway Budget 
to increase the fares for the Rajdhani Express 
plying between Howrah and Delhi. For the 
Chair Car it is expected to increase by Rs. 10 
and for the Sleeper by Rs. 20. But, Sir, there 
are certain disadvantages in the Rajdhani 
Express which should be removed, 
particularly this; the news relayed from the 
radio played in the Rajdhani Express gives the 
news only in Hindi and English. Now, most of 
the passengers travelling by the Rajdhani 
Express are Bengalis. So naturally the news 
should be relayed in Bengali. Also music in 
Bengali should be provided for and relayed by 
the radio operating in the Rajdhani Express. 



187 Budget [Railway) [RAJYA SABHA ] 1970-71 188 

THE  VICE-CHAIRMAN   (SHRI  AKBAR ALI       
KHAN        in       the       Chair) 

Certain recommendations have been made in 
respect of track inspectors by the Wanchoo 
and Kunzru Commissions. These 
recommendations have not yet been 
implemented. I would like to request the 
Railway Minister that these recommendations 
be implemented without any further delay. It 
has to be remembered also that track 
inspectors working in the dockyard get more 
pay and more privileges than those working 
in   the  railways. 
For a pretty number of years the people of 

Siliguri in West Bengal have been demanding 
for an over-bridge because Siliguri is an 
important town now-a-days as it is situated in 
the border area in northern India. There is 
congestion on the streefs, and for want of an 
over-bridge people are suffering a lot.. The 
former Minister of State for Railways, Mr. 
Parimal Ghosh, came . from that constituency. 
Several deputations went up to him, and the 
Railway Minister gave an assurance that they 
would look into the matter. But up till now 
nothing has been done. I would like to request 
the hon. Minister to take a note of it. 

It has been referred to in this House and in 
the other House as well that even the workers 
working in the manufacturing units, such as 
the Chittaranjan Locomotive Works or the 
Diesel Locomotive Works or others, are 
deprived of their trade union rights. I do not 
see any reason why those workers should be 
deprived of their trade union rights, rights 
which are guaranteed by the Indian 
Constitution. 

It has been pointed out on several 
occasions that the Railways are not using their 
assets properly. Particularly the landed assets 
in the metropolitan cities and in the urban 
areas can be utilised properly. Though the 
lands remain vacant, they are not utilised, and 
it would be beneficial on the part of the 
Railways if they can utilise those landed 
assets in the proper way, by raising buildings, 
quarters and other structures on them. In this 
connection I like to point out that in 
Kharagpur there is a big railway colony and a 
large number of railway employees reside in 
Kharagpur. But there is only one Hindi-
medium school in Kharagpur to impart 
education to the Hindi-knowing people. On 
the surplus railway land the local people 
organised a primary school and they imparted 
primary education to those needing it through 
the 

medium of Hindi, and on several occasions 
the local people urged the railway authorities 
to issue a permit to construct a pucca 
building for primary education. I myself 
requested Mr. Parimal Ghosh, who was then 
Minister of State in charge of Railways, and 
he assured me that he would look into the 
matter. But up to now nothing has been 
done. When I came here some time back 
from Calcutta the school authorities 
informed me that they had been issued 
notice by the railway authorities to demolish 
the present structure where the primary edu-
cation is going on. The Railway Minister 
may kindly look into the matter. 

Rupnarayanpur is an important railway 
station and a large number of people have to 
go from there to the Chittaranjan 
Locomotive Works and to the Hindustan 
Cables Limited. But no important mail train 
or any other important train stops at 
Rupnarayanpur. This is causing a great 
disadvantage to the large number of 
passengers having to go to the Chittaranjan 
Locomotive Works and the Hindustan 
Cables Limited. 

Another thing is to be taken into account. 
We see a large amount of scrap steel on the 
railway track being wasted, which scrap 
steel can be utilised properly if it is all 
collected and remade into good steel by the 
manufacturing units of the Indian Railways. 
And it is known to everybody that some of 
the manufacturing units have the apparatus 
necessary for remaking steel from scrap 
iron; even if there is no apparatus, the 
apparatus may be provided  for. 

Ano'.her thing I would like to suggest 
about the Indian Railways is this. The 
Railway Minister has pointed out that 98.5 
per cent of the passengers travel by the third 
class but the amenities given to the third 
class passengers are really very poor. Most 
of those passengers travel in overcrowded 
trains and the amenities such as lights and 
fans, ameni'ies relating to bath rooms, lava-
lories, etc. are too inadequate. Naturally if 
we expect to give better service to the 
people we must lay more stress on the 
passengers travelling in  third class. 

With these words I conclude.   Thank 
you. 
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THE MINISTER OF RAILWAYS (SHRI 
GULZARI LAL NANDA): Mr. Vice-
Chairman, Sir, I will, in the first instance, 
express my sense of gratitude to the House 
for their abundant goodwill for me of which 
there ha6 been evidence in many speeches of 
hon. Members. I shall try to justify the con-
fidence reposed in me. I cannot have all the 
time that is needed to deal with the numerous 
questions and suggestions which Members 
have raised in the course of the debate and I 
will have to limit myself to some broad issues 
and questions of general interest I shall write 
to the Members regarding whose suggestions 
or questions I am not able to say anything 
now or I cannot take them up here. I may also 
have personal discussions with them at an 
early occasion. I have to plead with hon. 
Members—I do not think that it is necessary 
here—that if there is any hon. Member feeling 
the impulse to say something to interrupt, he 
may postpone the interruption to the end of 
my speech. That would be better and I will try 
to give the clarification that may be required. 

According to an undertaking that I had 
given here to an hon. Member I read his 
speech verbatim. While I was present here I 
only heard him partially. I think he is Mr. 
Balkrishna Gupta. Even though he is absent, I 
would like to say something about his speech, 
because there was an impression created in 
my mind when I read it again. I would like to 
convey to the hon. Member that I cannot say 
that it was very pleasant reading, but that does 
not matter. I shall try to understand the mental 
background from which those thoughts and 
words came forth. There are limits to the 
liberty one can take of language while 
speaking about others. When we talk of 
corruption, there are some minimum 
standards of integrity to be observed even in 
one's speech. Sir, I shall leave that here. 

I shall now deal with the major questions 
that concern us here and which were raised in 
the course of the debate. The central issue of 
the debate was the state of the finances of the 
Railways and the problem of resources. The 
discussion revolved round this and many 
related questions. I shall mention some of 
them to illustrate the point. The questions 
which arose and which are repeatedly referred 
to are : the increases in fares and freight 
originally propos- 
7—10 R.S/70 

ed and their subsequent modification; deficit 
in the Railway Budget; dividend to the 
General Revenues; over-capitalisation; 
Convention Committee; obligations of the 
Railways as a public utility; reasons for the 
financial difficulties of the Railways; ways to 
augment the Railway finances otherwise than 
by an increase in fares and freight; how to 
stop leakages of revenue; how to eliminate 
waste; how to effect economy in expenditure; 
how to raise the level of efficiency in 
performance. Other aspects having a bearing 
on the subject also cropped up in the 
discussion, e.g., how good the administration 
is and what is the extent of corruption. In the 
course of the speeches this afternoon the topic 
of malpractices in the railway system 
recurred. 

Firstly, regarding the proposed increase in 
fares and freight, some Members have said 
that I was not personally responsible for 
formulating the proposals relating to the new 
burdens. The material consideration, 
however, here is, in what circumstances and 
against what background those proposals took 
shape. Since assuming charge of the affairs of 
the railway system, I have had some 
opportunity to look closely into the finances 
of the Railways and I must say that I am 
deeply concerned and I should even say I am 
perturbed at the degree of deterioration that 
has occurred in the financial health of the 
Railways. Let us have a look at some of the 
essential facts and figures relating to the 
financial situation of the Railways. After the 
payment of dividend and meeting the 
expenditure on developmental works, a series 
of deficits covering a period of six years 
stares us in the face.   These are:— 

 
Now, add to this the estimated deficit of 

Rs. 34.19 crores for the year 1969-70. It 
makes a total loss to the Railways amounting 
to Rs. 165.87 crores during this period..   No 
wonder, there- 
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fore, that as a consequence the Railways have 
since 1st April 1964 not only depleted the 
entire balance ot Rs. 110.48 crores which 
accumulated in earlier years in the Revenue 
Reserve Fund and the Development Fund, but 
also became indebted to the General 
Revenues to the extent of Rs. 55.39 crores. 
What is the prospect for the year 1970-71? 
Hon. Members might have seen the figures in 
the Budget papers. They disclose a startling 
picture. 

THE VICE-CHAIRMAN (SHRI AK-BAR 
ALI KHAN): Any special reason for this 
deficit? 

SHRI GULZARILAL NANDA : I am 
coming to that. For several years tfiis is the 
picture and it is a continuing picture. The 
deficit is to the extent of Rs. 40*.97 crores in 
tbe Budget year. If there is no provision for 
additional revenues, some means must be 
found. How is the figure of deficit in the 
Budget year arrived at? There is a shortfall of 
Rs. 16.62 crores in the net revenue after 
payment of dividend to General Revenues. 
Then comes the dividend to the general 
revenues. We cannot meet it fully.. The 
shortfall in Rs. 16.62 crores. The expenditure 
from Development Fund is expected to. be 
another Rs. 21 crores. It should not be consi-
dered as if the amount which is allocated to 
the Development Fund is something like a 
reserve or something like capital expenditure. 
It is not. That expenditure out of the 
Development Fund is on what we may say 
non-remunerative works and other activities. 
That is properly debitable to the revenues. In 
addition, the Railways have to pay Rs. 3.35 
crores to General Revenues as interest on 
loans taken. This interest will be a growing 
figure if this state of affairs remains as it is. To 
wipe out the deficit we need an increase in 
revenue to the jxtent of Rs. 40.97 crores. But 
that is not enough. We have something like 
the Fourth Plan. It has its demands, and if we 
are not able somehow to provide for the future 
needs which have been projected in the Plan, 
then where is the expansion, where are all 
those requirements which have been 
highlighted in the course of this discussion? 

The Railways' programme in the Fourth 
Five Year Plan requires Rs. 1,525 crores out 
of which the Railways have to produce Rs. 
940 crores from their own resources.   The 
Plan provides 

for Rs. 620 crores for rolling stock, Rs. 315 
crores for line capacity works, Rs. 228 crores 
for track renewals and bridge works and Rs. 
83 crores for new lines—only Rs. 83 crores 
for new lines. Two-thirds of this amount is for 
completing the continuing schemes and only 
l/3rd or Rs. 28 crores are for new works. 
Everyone will recall how many suggestions, 
requirements and demands are there for new 
lines here, there and everywhere in the 
country. Hon. Members are well aware that 
there is a variety of new and insistent demands 
to meet which there is a mounting pressure in 
and outside Parliament. The total cost of 
placing uneconomic lines on a sound basis 
runs up to a figure of Rs. 240 crores, Rs. 175 
crores for conversion and extension and Rs. 
65 crores for rolling stock. The Committee 
which reported on the subject has suggested 
an immediate provision of a minimum of Rs. 
35 crores. There is a 10-15 year programme 
of—I am coming to the line conversion 
activity, conversion of metre gauge to broad 
gauge covering 3000 kilometres at a cost of 
Rs. 175 crores.. I may add here that we have 
been able to make no provision for 
improvement of uneconomic lines, nothing 
has been provided, and covering 3000 
kilometres at a cost of Rs. 175 crores if it is to 
be completed even in 15 years, it will enfail 
an annual provision of Rs. Yl crores on that 
account alone. For new lines, the order of 
total investment required will be of a huge 
dimension. Even if the^ most urgent needs on 
all these accounts including rolling stock are 
to be satisfied in the course of the next ten 
years, the annual allocation cannot be less 
than Rs. 300 crores. 

It is in this context I may say a word about 
what the hon. Member, Dr. Antani, said about 
Gujarat. Gujarat is a State with which I am 
familiar. I have lived there since 1921. I 
belong to Gujarat. Therefore, I have to say 
something on this issue to the hon. Member. 
Who could have had any bias against Gujarat 
in this Government? Who was the real 
Railway Minister before me ? Barring a brief 
period by Shri Govinda Menon, barring that 
brief period, it was Dr. Ram Subhag Singh. 
Can he be charged of having any bias against 
Gujarat? Then Mr. Poonacha.. I do not think 
there is any question of any bias in his mind 
against Gujarat. Then Mr. S. K. Patil. He is a 
Member of Parliament from Gujarat now, and 
he must have possibly anticipated that also.   
Therefore, the question 
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is not one of not doing the fair thing by one 
State or another. The question is that there is 
so much needing to be done and so little 
available. There is the essential question of 
priorities. The only thing we should be sure 
about is that we have done the fair thing, 
have given a fair deal to all the areas in spite 
of pressures more and more from one area or 
another. Without any pressure there should 
be some test, some criterion, and in the light 
of that criterion if there is faith in the 
administration that they will take decisions 
on that basis, the clamour should cease. But 
that is something which will have to be taken 
care of. 

In connection with the finances of the 
Railways I should say something more. It is 
difficult to visualise at the moment how much 
addition to expenses will arise on account of 
the increase in the scales—I am seeing the 
picture as it is now and how it is likely to 
develop, the adverse factors I am 
mentioning—increase in the scales of 
emoluments and facilities which may be 
recommended by the Pay Commission to be 
set up shortly. As a labour man I will 
certainly be happy if they get more and all 
kinds of things. But as a railway man who has 
to run the Railways and look to the needs of 
all and procure the funds, I would ask this 
question. The employees must have better 
housing and more quarters. This is something 
which is occupying my mind, which is 
uppermost in my mind. The passengers and 
other users should have more facilities. 
Everybody concerned expects a better deal. 
Where will all this come from? The Members 
will kindly view the original proposals— that 
is why I have said all that—for increase in 
freights and fares against this background. 
They will see that those proposals were not 
preposterous. 

Will a commercial concern running a 
transport service try to make both ends meet 
or not? And we cannot lose sight of the fact 
that the dividend to the General Revenue is 
the first charge in the gross surplus of the 
Railways during a year after defraying the 
current expenses and the allocation for the 
depreciation funds. What is spent on the 
unremunerative works and services, out of 
the Development Fund, has to be obtained as 
a further loan from General Revenues, when 
there is no surplus available for the purpose. 
This is the basis of the case of the Railways 
for the proposal to raise freights and fares. 
And the case of the    Railways 

gains more force specially in respect of fares 
when it is seen that the Railways incur a loss 
of Rs. 45 crores annually on account of 
passenger and other coaching traffic, which 
to that extent has therefore to be subsidised 
out of the earnings of the goods traffic. And 
looking further into the various elements of 
passenger traffic, a big proportion of this loss 
arises in respect of the Third Class 
passengers. The losses in suburban traffic are 
proportionately heavier than in the case of 
the rest of the Third Class passengers. 

Now I have to explain why, with this dark 
picture of the finances of the Railways before 
me, I came forward with the modifications 
which have deprived the Railways of Rs. 13 
crores out of the expected increase of Rs. 39 
crores. This is the first question. The answer 
lies in my keen appreciation of the social 
obligations of the Railways as a public utility. 
As long as it is possible to do so we must 
spare the common man—the working class 
and the lower middle class—any aggravation 
of the hardships and burdens of their daily 
life. Thi* to me is the minimum content of 
the concept of socialism in this country. We -
should of course further make life easier for 
them by making them the first sharers in the 
fruits of any progress that takes place in the 
country. And there was before me another 
consideration, a compelling and over-riding 
consideration.. That was the voice of the 
people expressed in various ways, primarily 
through the Members of Parliament 
belonging to all the political parties. That was 
an appeal to me and I could not resist it. The 
credit therefore for the modification of the 
proposals belongs no less to Members of 
Parliament belonging to my party as to the 
Members of Parliament of the o'her  parties. 

Here in this House a question was 
asked—how in those circumstances will I 
balance the Budget? Several Members raised 
that question and that calls for an answer. 
How will the financial requirements of the 
Plan targets be met after the withdrawal of 
the increase in fares and to some extent in 
freights? There is also the further question to 
be answered and that is your question as to 
how and why we started making losses 
whereas in the earlier years there was a  
profit? 

I shall take up this matter first, about 
losses. During the period of recession since 
1965, the Railways which had built  up  the 
capacity   for normal in- 

8—10R.S/70 
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crease in traffic had to face a fall in their 
earnings owing to circumstances over which 
they had no control. Apart from this, the rise 
in the trend of prices and wages led to heavy 
increases in the costs incurred by the 
Railways which swelled the expenses and 
were not counter-balanced by the rise in 
earnings. Like anybody else will do, a 
commercial enterprise if they have to pay 
more for the things which they consume as 
their inputs, they will charge ' 
correspondingly more for the services which 
they render for their products so that they are 
not at a loss, they make some profit. This we 
have not been able to do and we are not 
doing it in the current year. The price of coal 
has gone up 39 per cent above the price in 
1965-66. Now, I am talking of that period—
from the period when the losses began up till 
now—and I am giving a comparative 
position of that period. What happened and 
why is it that we have not been able to match 
our earnings wi h our expenses? 

SHRI ANANT PRASAD SHARMA: 
Sir, we have been told that we can ask 
clarifications at the end. But you are in a 
privileged position. You have asked that 
question which we wanted to ask. 

THE VICE-CHAIRMAN (SHRI AK-
BAR ALI KHAN) : I think I did not ask for 
the reply.    I simply suggested. 

SHRI ANANT PRASAD SHARMA : 
Only I wanted to know how long this 
position of running into a loss would 
continue. 

SHRI GULZARILAL NANDA : That is 
a good question. The hon.. Member should 
have ensured that at least to some extent 
the answer must be furnished in the course 
of my own reply because that is a very 
important question. 

Sir, I mentioned about the price of coal, 
that is fuel, which forms a very huge 
proportion of our expenses. In the same 
period the increase in the prices of iron and 
steel and the per capita cost of staff is 33 
per cent and 32 per cent respectively. As 
against these steep increases, the charges, 
i.e. trhe average earnings per passenger kilo-
metre and net tonne km. for goods traffic 
have increased only by 8.8 per cent and   
11.2 per cent respectively.    That 

is very self-explanatory, very clear. The costs 
of major components have risen very much, 
by 33 per cent 35 per cent. The increases in 
earnings have been partly due to increase in 
freight, etc. and fares, and partly because of 
the increase in efficiency. The clear meaning 
is that the Railways have not ventured to 
increase the charges for their services to the 
extent warranted by the increase in costs. To 
some extent, the gap has been filled by 
improvements in efficiency but a good bit of it 
remains uncovered, and that is what is 
looming large before our eyes. How do we 
propose to set' things right? That is the 
question for the future. For this purpose, I 
wish to explore—this is my intention and 
idea—every possible avenue the first thing of 
plugging the loopholes, eliminating waste and 
thus reducing the expenses. That is the first 
thing.. Operational efficiency has to be further 
improved. It has improved. I need not take up 
the time of the House by giving figures. They 
are in those pamphlets and literature which 
accompany the Budget papers. I look forward 
to a substantial margin of savings in these 
directions. I am also hopeful of achieving a 
considerable increase in the earnings of the 
Railways by stopping a number of leakages, 
the existence of which is not a hidden fact. 
Mention was made of many things here about 
ticketless travel, of the losses, the pilferage; 
and scrap was mentioned—it may be a small 
thing. Actually, in the aggregate these things 
make big amounts. The measure of reform 
which I have in my mind may take some time 
to produce significant results. Meanwhile, the 
plight of the Railways, as is well known, calls 
for immediate remedial measures. I have 
therefore to turn my eyes in the direction of 
some relief in respect of Dividend to the 
General Revenue. I shall appeal to the Con-
vention Committee for a fair deal. In 
calculating what is properly due from the 
Railways for the use of the national funds, 
which are embodied in the assets of the 
Railways, allowance should be made for any 
over-capitalisation at the start, and for the 
losses of over Rs. 50 crores a year which the 
Railway incurred on account of the social 
obligations cast on them, which no commer-
cial enterprise can afford to bear or will agree 
to do so. These are freight concessions on 
foodgrains, fodder, etc. and it many times 
happens that during the period of drought, 
during the period of various natural 
calamities, we have to move these 
commodities here and there neglecting the 
other demands on 
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our capacity, and earnings are very meagre on 
these movements. Of course, I would mention 
that the faciilties which we give to our staff-
hospitals, schools, etc—they are something 
which we should be glad about, proud of. But 
an ordinary employer will not do all that. That 
is for the General Revenues of the State; the 
General administration has to provide much 
of, it has to do that.. 

On uneconomic lines, every year more 
than Rs. 7 crores or so are incurred as losses. 
My predecessor and the Minister for Railways 
earlier, Mr. Ram Subhag Singh have possibly 
stated here in this House also and in the other 
House that we will not touch them meaning—
of course, not that the Rs. 7 crore loss would 
continue that we will try to do something—
upgrade, convert, do this and that to make 
them more efficient and pay something. That 
requires huge amounts which are not there. 
And it should be ensured, Sir, that the 
modicum of new works which form part of 
the Fourth Plan will have the provision of 
needed funds. They have no provision now. 
We are not able to save any'hing because 
there are losses now. How do you save from 
losses for doing new work? Something has to 
be done about it. And if the Railways are not 
able to raise additional resources for this 
purpose, we will be told not to do those few 
miles or mileage worth Rs. 28 crores and the 
completion  of  the  other  lines. 

In the same context, a few observations 
were made and I would like to refer to them. 
There is the question of the uneconomic lines, 
the question of dismantling them. Now. I 
think just as in respect of obligations, for 
these social burdens or whatever we may call 
them we must get an allowance for that. That 
is, I would not say as has been said by some 
friends here that it is purely a public utility 
concern. That means that it may go on 
running into losses and nobody wiH take care 
of them. No. We must satisfy the commercial 
test initially., That is. we must at least see that 
we cover our expenses and pay at least the 
minimum interest charges at the borrowing 
rates at least. Then, if that means losses, we 
are perfectly entitled to ask the Government 
of India, that is, the General Revenues to be 
compensated for the social burdens which we 
have to carry. I have mentioned  the figure. 

Now uneconomic lines have to be 
maintained in certain areas. We can tell the 
States concerned to have other means of 
transport, developing buses, trucks and all 
that. Why should this luxury be maintained at 
a huge loss? But we are told that we cannot 
do that because there would be clamour and 
discontent. In that case I will ask the State to 
share in that loss. If they agree to it, we can 
consider whether to maintain those 
uneconomic lines or not. 

Now comes the question of public utility 
service, and we have to bear losses on 
account of carriage of third class and 
suburban passengers. A commercial enterprise 
will not do that. They will charge what the 
traffic can bear. Keeping the rail-road 
competition they will charge as much as they 
can so that they do not at least incur losses. 
We are not doing that. That also is due to non-
commercial considerations. Therefore, some 
allowance has to be made for that also. We 
are told to pay interest on the loans that we 
take from the Government although there are 
losses. This also is a consideration. If we have 
to carry passengers at a loss, certainly, some 
kind of allowance ha> to be made in the 
matter of capital funds. We should get 
adequate funds and in the charge of dividend 
to the General Revenue, an allowance should 
be made for that or it should be made up in 
some other way. 

SHRI R. T. PARTHASARATHY (Tamil-
Nadu) : Sir, I am only on a particular point 
which the Minister has very ably replied. I 
would like to put only one question by way of 
clarification. The hon'ble Minister referred to 
the loss on uneconomic lines. I stated the 
example of the hilly track between 
Mettupalaiyam and Ootacamund. The rail 
fare is something excessive. You are charging 
a special rate and that is not giving adequate 
revenue to the Railways. Why should the 
Government not think of making the rail fare 
on hilly tracks like Simla-Kalka and Ootaca-
mund-Mettupalaiyam on par with ordinary 
railway line? What prevents him from doing 
that? 

THE VICE-CHAIRMAN (SHRI AK-BAR 
ALI KHAN): You can answer in the end. 

SHRI GULZARILAL NANDA : Yes, Sir. 
I can answer that later on. There are one or 
two things around these things or individual 
places, that some- 
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in some way. These are covered by the general 
considerations which I have dealt with. 

I have got in my hand a summary of the 
points which Members raised regarding other 
things and I will deal with some of them in 
the time left with me. 

Certain points were made having a bearing 
on the financial situation of the Railways. One 
question pertains to dieselisation. An hon'ble 
Member suggested that doing away with 
steam engines would save us some of the 
laxury investment because we could as well 
do with locomotives for which we have 
production capacity. Why have we to go out 
and try to have diesel engines which will 
mean import of crude oil, which means 
expenditure incurred in terms of foreign 
exchange, components and other things and, 
therefore, it is very costly for the nation from 
the national angle and from the point of view 
of commitments in other countries. The 
hon'ble Member is here and I have taken up 
his question. I was going to say that if a 
worker losses his employment I feel disturbed. 
Therefore, I would not like any person engag-
ed in the mines to lose his employment, and I 
will think of ways of avoiding that. And if 
that Ms per force to happen he should not be 
on the streets in a country where industry is 
developing. It is not that in India people live 
in a jungle so that they can go and have their 
food anywhere through his personal labour. In 
a complex society what does a person do 
when he is out of employment, whether he is 
a small person or a big person? He does not 
have reserves and big bank balances. 
Therefore, employment to him is a vital major 
consideration in our country, what to speak of 
a socialist country. Therefore, I would 
certainly be deterred from doing anything _ 
simply by the consideration of unemployment 
which is avoidable in this sense. I have got 
figures. I will take up the whole question of 
dieselisation which is so im-porant and is 
being raised in many places. 

Sir, diesel engines have the following 
advantages. In the first place we haye to 
compare the advantages and the disadvantages 
and the dispensability and the 
indispensability. It can haul heavier loads than 
the steam engines. It can accelerate. It puts up 
speed quickly and slows down also in lesser 
time. No 

stops are required for taking water as in the 
case of steam engines. On account of the 
above factors the average speed in diesel 
traction is higher and is more by 50 per cent, 
on the broad gauge. The total traffic that can 
be carried with a given number of engines is 
higher with diesels than with steam engines 
on account of higher average spaed, heavier 
load hauling capacity. As more traffic can be 
carried with lesser number of trains, additional 
works such as doubling of the line capacity 
involving capital outlay can be avoided to a 
certain extent. This is a very important factor. 
The opera'ing costs are significantly lower on 
diesel oil traction. The operating cost includes 
interest, depreciation, capital, maintenance, 
fuel consumption, staff engaged, etc. (Now 
these are the considerations. One thing more. 
Diesel engines can be used more intensively 
because they require less periodic attention for 
repairs and time for servicing. When the total 
number of trains or the total number of 
wagons and the total tonnage of material in a 
particular section increases the traffic can be 
managed with the same number of engines up 
to a certain limit, but beyond that limit we 
require traction like diesel or electric capable 
of putting higher speed. 

A suggestion was made by the hon'ble 
Member : "Why not have two steam engines 
or three steam engines instead of one?" This 
arrangement calls for a considerable amount 
of co-ordination. In the first place, these are 
technical difficulties and the locomotives 
have to be stopped frequently for cleaning and 
taking water. But, apart from that you must 
have taken notice of the fact that there is a 
persistent demand for dieselisation. I was told 
by an hon'ble Member here on this side, Shri 
Jagat Narain, not to neglect Punjab altogether. 
"Do we not deserve any dieselisation at all ?" 
he asked. That means there are certain advan-
tages in that which cannot be secured 
otherwise. You want more speed. You want 
more trains running. All these things cannot 
be managed, Sir, without more modern 
methods of traction. And this is one such 
method. 

SHRl   GULZARILLAL     NANDA : 
Has anybody opposed dieselisation? 

SHRI GULZARILAL NANDA : There was 
a whole speech against dieselisation.. 
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SHRI KALYAN ROY: Perhaps it is to 
satisfy the American lobby. 

SHRl GULZARILAL NANDA : We are 
concerned with dieselisation. I may tell the 
hon'ble Member that we do not have to 
depend very much on any lobby.    I shall 
give the figures. 

SHRI ANANT PRASAD SHARMA : Is 
there some lobby for dieselisation? 

SHRI GULZARILAL NANDA : He thinks 
so. Electrification is an acceptable alternative 
But this is economically justified only when 
the level of traffic exceeds a certain limit. 

Regarding diesel traction, again, there is a 
certain amount of flexibility which even 
electrification will not be able to bestow. Now 
regarding the other incidental questions about 
diesel engines —it needs foreign exchange 
and all that —diesel locomotive manufacture 
has been set up within the country. So there is 
no import of them. Diesel locomotives are 
produced at Varanasi and Chittaranjan. The 
indigenous content of the locomotives 
manufactured at the Diesel Locomotive Works, 
Varanasi, has increased progressively from 
about 20 per cent in 1964-65 to as much as 80 
per cent in 1969-70. Except for certain highly 
sophisticated items, the bulk of the items are 
already manufactured within the country and 
attempts are being made constantly—towards 
reduction of the foreign exchange content. 
Also at not too distant a date we shall be in a 
position to enter the export market in the field 
of diesel locomotives. So that is the economic 
aspect. Both from the angle of balance of 
payments and also from the point of view of 
economic  considerations ... 

SHRI KALYAN ROY: What about oil? 
SHRI GULZARILAL NANDA : Re-

garding oil, it was very much in my mind for 
the purpose of answer. Crude oil is not being 
imported primarily for producing diesel oil for 
the Railways, but for other important items 
like kerosene, etc. Reduction in the consump-
tion of high speed diesel oil by the Railways, 
therefore, will not by itself influence the level 
of the imported crude oil. The consumption of 
high speed diesel oil by the Railways 
represents 12 per cent of the total 
consumption of HSD oil and 1.5 per cent of 
the total consumption of ptetroleum  pro- 

ducts in the country. And the projections 
made till the end of 1973-74 indicate that this 
posiion is likely to continue even at that time. 
Crude oil is imported to meet the demands for 
several products—petrol, HSD oil, naphtha, 
kerosene, etc. A certain quantity of HSD oil, 
a natural by product in the refinery, gets 
produced and optimum use has to be found 
for the same. It is not therefore an additional 
draft on our resources. Hon. Members may be 
interested to know that the Railways make a 
much more efficient use of diesel oil than the 
roadways. Diesel is used for road transport 
also. Diesel rail transport is approximately six 
times more efficient than the road transport. 
Therefore, use of diesel for rail transport is a 
much more economic proposition. 

Regarding unemployment in collieries, it 
is true that in the last six years, coal 
consumption has been reduced from 17.44 
million tonnes to 16.29 million tonnes. As 
against this reduction of one million tonnes, 
the total production of coal in the country 
went up by 8 million tonnes. Therefore, there 
is hardly any cause for complaint that 
unemployment arose because of a lower 
production of coal. Other factors are there and 
they have to be dealt with separately. This 
was a question raised by the hon. Member 
who is in the labour movement. I have to 
show great consideration for that because I 
have to make claims on them in respect of 
many things to better the conditions in the 
Railways, and the labour movement will have 
to make a big contribution to the various 
things. 

Regarding the other points, about finance, 
it was said that this increase in fares, etc., is a 
kind of indirect taxation. Now that expression 
loses right of the fact that taxation is secured 
for something with no direct return. May be a 
country invests money and offers benefits for 
the people. But this is a charge for a service, a 
charge at less than cost. The question of 
indirect taxation, therefore, has no relevance 
at all in this case. 

Now there are other questions which I shall 
take up. The question of passenger amenities 
is there. Maniben Patel made a moving appeal 
to me. I will bear that in mind. I have that in 
my own heart, that feeling and that intention. I 
will say something at the end about the 
precise programme that 
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I have in mind. I know about the difficulties of 
passengers, especially the third class 
passengers. Therefore, everything possible 
will be done. The question of additional 
resources apart, there is so much that can be 
done by using the existing resources which are 
now being applied in various directions. 
Therefore, maximum utilisation oi the re-
sources which are now being utilised for various 
purposes is the direction in which I would 
move. Personal visits, of course, will be there. 
Nothing will be taken for granted. I will have 
seen carefully and extensively all that is 
happening in the railway system, on the 
passenger side, on the goods side, stations, 
etc. I will have seen all that personally, so that 
nobody has to tell me something which I have 
not known myself personally with my own 
eyes. 

SHRI ANANT PRASAD SHARMA : 
Labour  side   also. 

SHRI GULZARILAL NANDA : Has the 
hon. Member to remind me about  labour? 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): But he has laised certain labour 
questions in his speech. 

SHRI GULZARILAL NANDA : Maniben 
Patel and other hon. Members were 
mentioning about the difficulties of Che 
passengers. It is really awful that water should 
fail. Particularly in hot weather, if water fails, 
what will a person do? Lights failing, pilferage 
and thefts, these are things which those who 
really undergo these agonies can realise. I 
shall see what has to be done about it. There is 
the question of catering. for example. I do not 
have any personal experience because the kind 
of food that I take does not call for any 
recourse to catering outside. I carry some 
fruits or a little something. That would suffice 
for me. But now possibly T will have to 
consume the kind of stuff which was produced 
by the lady and see exactly what it means, or 
at any rate have it properly examined and then 
do something about it. I have some concrete 
suggestions for catering and I will tell you 
what I propose to do about it. But the matter is 
very much in my mind. 

Regarding labour, the hon. Member may 
not have to wait for long. His staff is my staff 
because he works at 

the other end and I was also working at the 
other end in the INTUC as President. Actually 
there is no conflict of interests.. If we really 
see that the Railways make more money, that 
they avoid loss, that they avoid corrupt 
practices and malpractices and the loopholes, 
etc., then they can get more, and they should 
get more. Their difficulties should be solved 
and this is my intention. I have myself 
complained about the grievances machinery. I 
used to ask "Why is it that the complaints do 
not have some kind of a conclusion? Why 
have they to go on interminably?" May be 
things have improved, but I will have to look 
into that also, and see that this machinery 
works properly. Participation has been 
something, but I have tried to bring to the 
notice of the employers this matter through our 
tripartite machinery. We have reached certain 
decisions and certain recommendations have 
been made. It has not progressed as fast as I 
hoped it would. But now I will be called upon 
to act with authority as to what is being done. 
Participation is a two-way traffic. It is not 
simply what the hon. Member has said, that 
the Director and others take tea, they feel they 
are in a very good atmosphere and that is all 
about it. It is not that. Some participation will 
have to be conceived in real, genuine, practical, 
terms. I will try to do that. And then about the 
delays in the representations of the workers. I 
am very much conscious of that. Why should 
there be any delay? You have the staff. You 
have everything.. You do not have to spend 
anything more to give a reply more promptly. 
Then, associated with delay is corruption. I am 
not talking of delays in the matter of workers' 
representations. I am talking of delays of all 
kinds, of the question of quarters not being 
enough, of the training for workers, etc. These 
are things which we will certainly have to do. 

Then I come to one or two questions about 
the administration. The Railway Board is very 
much in the minds of Members. I saw that in 
the Lok Sabha and I see it here. The Board is 
one part of the administration. We have to 
judge the administration as a whole and see 
where lies the real difficulty. Is it at the highest 
level? Is it Mt the middle level? Or, is it at 
some lower level? These are things which 
should be examined .very thoroughly And it is 
the responsibility of the top level also to see    
why    and how the 
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things at the lower levels are not done 
properly, why the people at the lower levels 
cue not functioning properly. That there is a  
great deal of complaint,  a sense  of grievance,   
is  evident.  But  it may be that there are good 
replies to some of the cases.   A number of 
cases are residuary and call for an investiga-
tion or  an  inquiry.    And I think this will 
have to be done soon.   About the Board, as I 
have explained before elsewhere, please do not 
talk as if there is some magic in  removing  the    
Board. Then what?    They must consider it in 
terms of the functions  that it has  to do.   If 
you remove the    Board,    who will  do  those  
funciions?    Some  other arrangement will 
have to be made and some other mechanism 
will have to be provided.    Therefore, we have  
to    go into it a little more thoroughly as    to 
where  the  shoe pinches and what the matter 
is.    And I will try to do that. In the same 
context there was the question of saloons.    I 
think this has some importance.    But    we  
are    possibly— may  be,  I    cannot    say    
immediately because I  have  not yet examined 
this thoroughly—over doing it.    At least 1 
know  this  much   (.Interruptions)     Out of  
1200,900 are    inspection    coaches. They are 
four-wheeler coaches.    When people  have   
to go in  them,   there  is no element at all of 
any luxury in them or  any  comfort  in   them.    
They  are inspection carriages where a person 
has his  office,  residence,  etc.  because    he 
has   to go along the  line.    Please do not 
exaggerate the figure.    So, out of 1200 there 
arc 900 inspection carriages. And we have  
300 left.    Now, out of these  300 we   shall try 
to see  if we could  reduce  some.    There  
must    be a check.   The people concerned 
should see to it that the use of saloons is very 
much  limited,  restricted,  to   the  functional 
aspect..    There  is a    functional aspect of it.    
But it does not mean that simply because  a  
person is entitled to go by a saloon, he must 
always travel by a saloon if the same purpose 
can be served   by   going  by   First   Class,   
and may be, also by Second Class or even 
Third  Class.     Therefore,  I   would  expect 
the members at any level to have recourse to 
all kinds of facilities, Third Class, Second 
Class or First Class.    If necessary, let them go 
even by aircon-ditioned class or even in a 
saloon, depending  upon   the need  and  the 
occasion.    And  I hope  that I will,  try to set 
an example in that direction. (Interruption) 

There is one other matter which has figured  
very    prominently,     very  fre- 

quently, in ths debate here and also in the 
other House, and that is the question of 
corruption. I was asked, because of some kind 
of experience which I have got myself in 
dealing with this problem, that I may be able 
to help in that. 1 am very glad that in this 
House mention was made of the Sadhu Samaj 
or the Bharat Sevak Samaj or the Sadachar 
Samithi. It was in real, good spirit, not some 
kind of a ridicule. 1 have to be very cautious 
in my expression when I am replying to the 
questions of honourable Members. But 1 
would say there should be an enlightened 
criticism. And so far as the Bharat Sevak 
Samaj is concerned, I will not say anything 
because there is an inquiry and we have to 
await the outcome of that inquiry. If anybody 
has erred, let him suffer, let him go to prison. 
But I would say good work has been done 
there. About the Sadachar Samithi I will not 
give details here now; but if something is to. 
be done, if corruption means that hundreds of 
crores of rupees could be saved by stopping it, 
by plugging the loopholes, then, we will have 
to take action and I wiH have to consult hon-
ourable Members as to how to do that. I will 
do whatever I can. I will be available to 
Members always. 

I have taken up many of the questions 
here.. Now, there is the question of security. 
We have to guard against pilferages, loss of 
loose property, destruction of property. All 
this involves the question of security and law 
and order. I have today received reports of 
assaults on our drivers and others. But then 
this is a national problem. 1 cannot do it. My 
Railway Protection Force cannot do all that. 
Something has to be done about it. At any 
rate, whatever means are available with us, 
whatever machinery we have, whatever 
strength of force we have, it has to bs 
deployed effectively to assure the protection 
oi passengers and goods. I have some ideas 
of how and what is going on in the railways, 
how people take out things. It appears as if 
their only profession is just to rob the rail-
ways and the passengers and their goods. 
May be, as I said, vested interests have 
grown around this evil of corruption. All this 
is going to be a difficult job.   But we have to 
do that. 

Now, 1 want to say in conclusion.... 
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SHRl GULZARILAL NANDA: 1 am going 
to say something now. After ihe honourable 
Member has heard me, then, he can ask me 
further questions. 1 have not been long 
enough in the Railway Ministry to claim that I 
have known everything about it, and that all 
ihe ideas which 1 am now putting forth are all 
that need to be done. May be, it is a limited 
approach-In the limited time 1 have for the 
study of the conditions of the railways and the 
problems of the system, 1 have reached some 
conclusions for a programme of practical 
action which are necessarily of a tentative 
character at the moment. They will be given a 
firm shape in the course of a few weeks. These 
are the ideas, the proposals and programmes : 

1. Best use will be made of any 
information and new suggestions emanating 
from the employees or other source which 
may lead to increase in efficiency, 
avoidance of loss, reduction of expenditure, 
increase in earnings, detection ol offences 
and improvement generally. I shall have a 
sum allocated for the purpose of rewarding 
these services in a suitable manner. 1 shall 
have a cell in my office which will look 
after the direction of this activity to which 1 
want to give personal attention to the extent 
required. We shall do our best to assure 
protection to those wh0 co-operate with the 
railways in this programme. 

2. A well-organised system of surprise 
checks will be developed in which there 
will be association of the officials at all 
levels, ihe Railway Minister and the 
Members of the Railway Board will 
participate in it. the outcome of these 
checks will not only be prompt and 
adequate action against, erring individuals 
but will form the basis for reform in 
methods and organisation of the railway 
system. 

3. Similarly complaints which are 
received at any point or level of the system 
will be given prompt attention; and made the 
occasion for all necessary rectification 
wherever called for. 

4. I shall seek the cooperation of the 
Members of Parliament in making the 
Consultative Committees for Railways as 
purposeful as possible. Cooperation of the 
Members will be | enlisted for reforms and 
for securing 

effective implementation of the programme 
of reforms and improvements which is 
approved of. 

5. The whole organisation at the level of 
officers including the set-up of the Board 
will be reviewed and changes in 
composition and structure will be made if 
warranted consistently with the requirements 
of efficiency and in the light of 
recommendations of the Administrative 
Reforms Commission and other bodies. 
Appropriate deployment will be made of 
any such staff which is found to be surplus.. 

6. The whole question of use of saloons 
will be re-examined. Their use will be 
restricled io the minimum  compatible   
with  the  essential 
needs. 

7. I will approach voluntary social 
organisations to set up a consortium of their 
representatives to make arrangement for 
catering of some selected sections of the 
Railways. The system will be extended 
depending on the results. The existing 
catering contractors will be warned to 
improve their catering service and subject 
to contractual limitations action will be 
taken against those and, if necessary, their 
contracts will be terminated if due improve-
menti are not effected. Encouragement will 
be given to those who render satisfactory 
service. Towards the sdjne, action will be 
taken in respect   of departmental  catering. 

8. Full advantage will be taken of the 
advice and co-operation of the various 
Railway Users' Committees and other 
forums. 

9. I am going to appeal to the workers 
in all parts of the country to make their 
utmost contribution towards raising levels 
of efficiency and effecting economies and it 
is my intention that a substantial part of the 
savings which wiH thus result will be 
allocated for the purpose of increased 
provision of workers' quarters and better 
maintenance of the houses. I am giving 
directions to the officials concerned to 
properly look after the maintenance of 
colonies in which the workers are being 
housed now and to effect all the necessary 
improvements as speedily as possible. 

10. I shall take various steps to 
make our goods transportation as 
attractive to the users as possible by- 
speeding up delivery and eliminating 
malpractices in the course of transit. 
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11. Immediate thought will be given to 
removal of deficiencies in respect of 
passenger amenities, especially for the III 
class passengers, and in particular in the 
matter of lighting, drinking water and 
sanitation. 

Then, Sir, the question of priorities has a 
very important bearing on creating a sense of 
justice and avoiding a sense of grievance so 
far as the activities of the Railway Ministry 
are concerned. Ticketless travel has got to be 
tackled and it is a very important problem. 
Greater attention will be paid on more 
vulnerable sections which are danger hazards. 
For these programmes I seek the co-operation 
of all sections of the people, Members of 
Parliament and other leaders and also the 
student community, the youth of the country, 
will be associated with the activities of the 
Railways. I cannot say that these programmes 
are very big or they amount to something 
quite big, but we have got to make a 
beginning and for implementing these 
programmes we will have to seek the 
goodwill and help Irom Parliament and other 
quarters, for which I can see abundant signs. J 
thank you, Sir. 

SHRI   R.   T.   PARTHASARATHY: 
Sir, 1 would like to repeat my question. I ask 
the hon. Minister why, in view ol the great 
loss which the Railways are suffering, loss of 
traffic, in the hilly regions—-1 mentioned 
Ootacamund, MeUupalayam, Simla and 
Kafka—they are not thinking of reducing the 
railway fare to make it on a par with the 
ordinary railway fare. This is a special fare 
which they are charging for the third class as 
well as for the first class. They could bring it 
on a par with the ordinary third class fare so 
that there will be a fare competition, if at all it 
is possible, between the rail traffic and the 
road traffic. That is number one. 

Secondly, I would like to know the 
assistance which the Railway Ministry has 
got from the International Monetary Fund or 
the World Bank by way of loans, fn view of 
the withdrawal of the increase in the fares and 
freights by the hon. Minister, how does he 
propose to meet this loss or make repayment 
of these loans, whether he is going to ask the 
Central Government to release some more 
money? How does he propose to fill up this 
gap? 1 would like to have a clarification on 
that. 

SHRI       G.       RAMACHANDRAN 
(Nominated): Mr. Vice-Chairman, you will 
remember I had given my name as one of the 
speakers but I withdrew it because there were 
too many speakers.. I only wish to make the 
briefest observation and take two or three 
minutes. May I say to the hon. Railway 
Minister that we have seldom heard on the 
floor of this House a more realistic and 
understanding reply to the debate on the 
Railway budget? He took us into confidence 
as no other Railways Minister has taken us 
into confidence in regard to the realities in-
side tlie Railways, the limitations and the 
problems. But he ended up by giving certain 
much needed assurances and I have not the 
slightest doubt that he will have our co-
operation in implementing those assurances. 
But the best thing about the whole speech was 
that he made no tall promises. I wish him the 
best of luck. 

SHRI ANANT PRASAD SHARMA : Sir, 
first of all 1 would refer to the question and 
the answer given about the deteriorating 
financial health of the Railways Ministry. Sir, 
the hon. Minister has mentioned two or three 
remedies, plugging of the loopholes, elimina-
tion of waste and removal of corruption. Then 
the fourth thing he mentioned was about 
improvement in the operational efficiency of 
the Railways. Sir, in the course of my speech I 
had mentioned two things, the problem of 
upgrading the railway employees and the 
problem of casual workers of the Railways. I 
do not know whether all the remedies 
suggested by the hon. Minister would be 
possible unless these two things are taken into 
account. Secondly by adopting these 
measures how much loss is going to be made 
up? 
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DR. (MRS.) MANGLADEVI TAL-WAR 
(Rajasthan): I congratulate the Railway 
Minister for withdrawing his original 
proposals. He had increased the third class 
tare and treights. Also I want to congratulate 
hirn for giving a detailed answer and also 
assurances to improve the working of the 
Railways. At the same time, I would like to 
tell ihe Minister that the middle class people 
travelled in the air-conditioned third class 
Delux and other trains. Why did he not sec his 
way to reduce those increase fares which he 
had put on them ? 

SHRI GULZARILAL NANDA : The 
most important among the questions raised 
was by the hon. Member about VI ansi. When 
I came on the scene, there were some people 
who came to me on deputation on that 
question and 1 personally was rather perturbed 
when I   saw   the   problem—the  erosion   
and 

also the big risk and hazard of the whole of 
that place being affected, that erosion going so 
far as to wipe out the railway "track and the 
highway on the o her side and all the other 
consequences flowing therefrom, 1 fell that 
here was going on some kind of a struggle as 
to who was going to be responsible for doing 
this. The Railway is not responsible. Our 
track we can move a little further and we will 
be safe. Then is it the State which has to do it 
or is it the Irrigation Ministry that has to do 
it? I said: 'What is it? It is the nation that is 
going to suffer the loss. It is not ihe Railway 
Ministry'. I thought that I must immediately 
have a conference. I spoke to Dr. Rao and he 
spoke also to me in this connection and we 
have fixed a conference on the 13 th or in 
another 2 or 3 days of all concerned—the 
Irrigation Ministry, the State and ourselves, 
we will all try to see what should be done. 
Who is to do is the second thing. The party to 
do it must do it but what should be done is 
important. I will go and visit that place also. 

Then I will take up the other questions. 
Regarding any suggestion made to me here 
about reducing any fare anywhere, I am not 
going to answer it now. Whether any 
reduction is possible in spite of all that I said 
is a different matter but if there is anything, 
certainly it will have to be considered. About 
how much we are getting Irom the 
International Monetary Fund, etc. that has no 
bearing on this. That has been explained in 
the Budget speech. All those figures have 
been given, y/hat we withdrew in the matter 
of increase of fares is not affecting the foreign 
exchange resources. Therefore it has no 
bearing on that. 

Then the second part is, I thank you for 
what you have said because that was all that I 
could do from the bottom of my heart. 

Then there is the hon. Member who is 
going to pester me in the coming days, I am 
sure, with all the things that have to be done 
for the working class, wliich I will willingly 
do, if I can. About casual workers, I do believe 
that there is too much of this casual worker 
and there are too many people on casual 
work. It cannot be avoided or helped. When 
there is construction and then when it is 
completed, they are casual. While there is 
construction, they can be there because we 
cannot give them permanently work.      They   
"build    the 
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houses and we put them in Ihe houses to live 
in. Now we cannot help them. They have to 
go and build other houses elsewhere but 
although the work may be intermittent—I had 
a look at the problem—bin if the people are to 
be there for years and years, something has to 
be done in order to give them some kind of 
security and some kind of prospects have to be 
opened for them if they have to be there. 
They are made temporary after a few 
months— six months or so—but there they 
remain. I cannot give any precise answer as to 
what can be done but the problem is in my 
mind. Regarding upgrading, if it means 
promotion quota, etc. then I have seen the 
figures and we will see what more can be 
done. 

My Haryana is the last thing mentioned. 
Gujarat is not a very big State but Haryana is 
a small State also. The two together will be 
less than a normal Slate. 

SARDAR RAGHBIR SINGH PAN-
1HAZARI (Punjab) : Punjab also, (In-
lerruptions.) 

SHRI OM MEHTA (Jammu and Kashmir) 
: India as a whole. 

 

SHRI  GULZARILAL   NANDA:   I 
shall keep all these suggestions in mind. 
Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : In the difficult task, Mr. 
Nanda, you have the good wishes of this 
House. The House stands adjourned till 11 
A.M. tomorrow. 

The House then adjourned at 
eighteen minutes past six of the 
clock till eleven of the clock on 
Friday, the 13th March, 1970. 


